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INTRODUCTION 

I, the Chairman, Commi~tee on Public Undertakings having been 
authorised by the Committee ,to present the Report on their behalf, pre­
&ent this Eighty-Seventh Report on Central Coal Washeries Organisation. 

2. The Committee's examination of the working of the Company was 
mainly based on the Report of the Comptroller and Auditor General of 
India, 1981, Union Government (Commercial) Part VII. 

3. The Committee took evidence of the representatives of Central Coal 
Washeries Organisation/Bharat Coking Coal Ltd. on 15 and 16 July, 
1983 and of Ministry of Energy (Department of Coal) on 5 October, 
1983. 

4. The Committee considered and adopted the Report at their sittinga 
held on 2 t and 22 March. J 984. 

5. The Committee wish to express their thanks to the Ministry or 
Energy (Department of Coal) and Central Coal Washeries Organisation! 
Bharat Coking Coat Ltd. for placing before them the material and infor­
mation they wanted in connection with examination of the Company. 
They also wish to tl\ank in particular the representatives of the Depart­
ment of Coal and the Company who gave evidence and placed tlteir 
considered views before the Committee. 

6. The Committee also place pn, record their appreciation of the 
assistance rendered by the Comptroller and Auditor General of India. 

NEW DELHI;"""\. MADHUSUDAN VAIRALE. 

A.pril. 9 1984~· Chairman. , 
ChQ;tra2CCT906 (Saki,) '\. Committee on Public Undertakings . ... 

(vii) 



CHAPTER I . "" 
TRA.~SfER Of CCWO TO BCCL 

The Central Coal Washeries Organisatioa (CCWO) consists of 4 
wasberies-Dugda I, Dugda II, Bhojudih and Patherdib-commissiooed 
betWeen May 1962 and February 1969 at a capital cost of Ri. 32.19 
crores. These washeries had been set up by the erstwhile HiDdustan Steel 
Limited (HSL), now Steel Authority of . India Ltd. (SAIL) to cater td 
the requirement of washed prime coking .coal of Bhilai and Rourk.ela Steel 
Plants as well as the private sector steel plaD.ts. 

1.2 In June, 1972, a proposal mooted by Bharat Coking Coal Ltd. 
(SeCL) for transfer of the ,rour washeries to it was agreed to, in principle, 
by HSL on the consideration that it wouIc:l ensure bettercoordinatiOD bet­
ween production of prime coal and supply of washed coal to stee1 plants. 
In a meeting held in Ministry of Steel & Mines in January, 1973, it was 
decided to treat the washeries as an independent entity under the joint 
ownership of HSL and BCCL and the decision was reserved for Govern­
ment approval. 

1.3 With the concept of integrated development of the coking coat 
sector, and linked washeries, it was decided that the washeries be put. 
under the management of Bharat Coking Coal Limited instead of the same 
having to be continued to be managed by Hindustan Steel Limited. In 
April, 1973 the management of the Central Coal Washeries Organisation 
w:lsheries was entrusted to the Bharat Coking Coal Limited management. 
through a Power of Attorney, issued by Hindustan Steel Limited Board. 
pending the de jure transfer of the ownership. Since then, the Bharat 
Coking Coal Limited, has been managing these washeries. The Depart­
ment of Coal came into existence in October, 1974 and Bharat Coking 
Coal Limited was transferred to the new Department. In the new sel 
up, the Department of Coal provided Bharat Coking Coal Limited with 
the funds for the Caph ... ) required of the Central Coal Washeries. Day 
to day operation and management of the, washeries continued with Bharat 
C..oking Coal Limited under the Department of Coal even though the 
ownership still vested in Steel Authority of India Limited which was under 
Department of Steel. 

J.4 The subject matter of transfer of ownership of the four waslteries 
of CCWO from SAlL to ,BCCL was also considered by the CommiUee on 



Public Undertakings (1980-81), who had in their 17th Report (1980-81) 
on Coal India Ltd., inler alIa observed:-

<·'Incidentally the Committee ·heard that there was some rethinking 
on tranS'fer of ownership of four coal washeries from SAIL 
to BCCL. Earlier, , .. it was felt tluit·· it would be good jf the 
ownership should vest with the company which produced 
coking coal rather than the one whic;at used. 'These washeries 
are now being managed by BCCL and on account of ownership 
still resting with SAIL there is reportedly uncertainty' and 
deltly in investments apart from operational problem. The 
Committee having been convinced of the advantages of these 
washeries' ownership vesting with the coal company, r~com­

mend that the ownership should be. transferred by SAIL forth-
with." 

1.5 In their action taken notes of 12 November, 1981 and 9th Feb.. 
ruary, 1982, the Department of Coal-informed that the question of tran~Ier­
of ownership of the Coal washeries from SAIL to BeCL had been taken 
up with the Department of Steel ot the ~ighest level. 

1.6 It 15 seen that under the new arrangement that came into existence 
in October, t 974, the Department of Coal provided BecL with the funds 
for the capital requirement of the Central Coal Washerics. However, 
SAIL as oWlltr of the washeries had been paying for all operational 
charges as well ,as cost of raw materials. Day to day operation and 
management ofth(, wu<Jlt:ric... c0ntinued with BeCL under the Dc­
partment of Coal even though the ownership still vested with the 
SAIL. \\Il,ich was uOIkl' the Derartment of Steel. 

1.7 In a llote submitted to the Committee, the Department of Coat 
have stated: 

"Although discussions ·had taken place between the Ministries of 
Steel and Energy, Hindustan Steel Ltd. and Bhara! Cokin~ 

Coal Ltd. about the said proposed transfer" neither any aM?:> 

ment to transfer had been executed yet nor the formal tr:l,'"fer 
had taken piece !IO far, nor had any consideration passed bet­
ween the Government of India, the Bharat Coking Coal Ltd. 
and the Hindustan Steel Ltd." 

1.8 During the course of evidence of the representatives of CCWOf 
BCCL the' CommiUee enquired about the reasons for delay in taking a final 
decision to transfer the ownership of CCWO to BCCL even a~ter a lapse 
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of about 10 years. The Chwrman-cum-Managing Director, BCCL, stated 
as follows: 

"The Government have already decided that ownership of Central 
Coal Washeries Organisation should be with the BCCL. The 
Department of Steel and also the Steel Authority of India had 
agreed for the transfer of ownership to BCCL. But the two 
undertakings had certain difference of opinion about the 

assets and therefore a Committee has been set up by the Gov­
ernment of India which is an inter-ministerial Committee to 
make a decision about it. This Committee is supposed to give 
its final recommendation by the end of August and the Gov ... 

ernment in the Ministry of Energy have given notification to 
this effect to all of us." 

1.9 When asked about the reason» for delay in the transfer of the 
ownership of CCWO to BCCL, the Secretary DeplJrtment of Coal explain­
ed as follow»:-

"BCCL was created in January 1972. When BCCL was set up, 
af that lime, it was felt that it would be 'better if these 

washerieswere managed by this newly established com­
pany because it was managing the mines. When the 

transfer of management took place, then this problem 
regar~ing valuation of assets and modalities of transfer 
arose. One major problem was that the wages of the 
workers who were working- in the washeries over the 

years were paid according to the wages fixed by the 
Steel Company eud the· wages in the coal industry (BCCL) 
were different." 

1.10 Asked about the steps taken by the Ministry from time to time 
to transfer the ownership of CCWO in favour ·)f BCCL, the Departm !Dt 
of Coal stated in a written reply furnished after the evidence as follows:-

"A series of communications were eltchanged b.etween the Depart. 
ment of Coal and the Department of Steel, requesting the 
latter to transfer the ownership of these washeries to Bharat 
Coking Coal Ltd. but this was delayed by the Steel Depart-

. ment tiIl February, 1976,. when they went up to the Cabinet 
with proposal for restructuring of Hindustan Steel Ltd. which. 
inter-olia al~ contained a proposal for transfer of the owner-
ship of Central Coal Washeries to Bharat Coking Coal Ltd. 
through the Department of Coal with effect from 1st April, 
J 975. The Cabil\Ct approved the proposal of the Steel De­
partment re~ardjng transfer of CGIIO to HeCL w.e·f. 
1-4-1975. However, it could not be implemented by the 
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Steel Department for yarious reasons. The. transfer of coal 
wash.eries was again approved by the Cabinet in 1977 as 
part of the scheme of restructuring of the Public Sector Steel 
Industry for which the Department of Steel had approached 
the Cabinet. 

As no concrete steps in this regard were beiD, taken by Steel 
Department, this Department kept on pW'8Uing the matter 
vigorously. As a result thereof, in April, 1983, the Depart­
ment of Steel informed that they had issued necessary orders 
in this regard and that tunher action would be taken by Steel 
Authority of India Ltd. in· consultation with Bharat Coking 
Coal Ltd. Subsequently, both Steel Authority of India Ltd. 
and Bharat Coking Coal Ltd. offic~ met on more than one 
occasion to finalise the modalities of transfer but could not 
come to any mutually" agreed tenns in th~ matters relatin! 
to transfer of ao;sets and liabilities, such as, stock of middlings 
and rejects, book debts, contingent liabilities, claims recoveries, 
township etc. . 

A Committee was constiuted to finalise the modalities quickly 
with representatives from the Bureau of Public Enterpriseo. 
Steel Authority of India Ud., Bbarat Coking Coal Ltd, and 
the Department of Coal. This Commit~ went into the vari-

(IUS issues connected with the transfer of coal wasberies. 
such as valuation of assetslliabilities. township etc. and 
submitt~d its repcrt on 17-9-1983 to this Department. 
This report was examined by this Department and the 
recommendations made therein in regard to valuation of 
w:1~h::ries etc. were acceptable to it." 

1 . 11 Asked about the latest position in regard to transfer of ownership 
of wasberies, the Department of Coal stated in a post evidence reply that 
the Steel Department in their letter No. 20(2)178-SAIL. I dated the 25th 
October, 1983 addressed to Chairman, Steel Authority of India Ltd. and 
COpy endorsed to the Department of Coal, have informed the Steel ~utho­
rity of India 1.td. of their decision to transfer the four washeries of Steel 
Authority of India LId. to Bharat Coking Coat Ltd. with effect from 
1-10-1983. In the letter, they have also. stated that the iSGue of compen­
sation wHl be deterruined in consultation with Secretary, Expenditure. 
The Bhnrat Coking {"oal l.td. has been asked to pursue the matter 
with Steel A\Jthority of India Ltd. to comply with the legal form ali-
tie" .. • 
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1.12 In this connection Secretary, Department of Coal, also stated 
during the evidence as follows:-

....... There bad been some problems regardmg modalities of 
tranGfer. Fortunately that process has now ,been completed 
and in a meeting which I convened on the 23rd of last month 
at which the Secretary, Department of Stoet, Chairman of 
SAIL, Chainnan of Coal India Ltd. were present, we indi­
ca.ted 'now we are prepared to take over the ownership of 
these wasberics with et!ect from 1st of October 1983.' Cer­
tain calculations about the liabilities and assets have been 
made. We have said that the wasberies should be transferred 
with effect from lat October, 1983 and the assets and liabili­
ties can be transferred to BCCL and their valuations finally 
settled by the Finance Ministry. It is only a transfer from 
one Government oompany to another GoVCl'llmeAt company. 
SO, there should be no dispute on that account and we hope 
that in the next few days final orders will be issued for actQllI 
transfer d. ownership." 

1 . 13 The Committee wanted to know about the reaSons which promp­
ted the Mini'.itry to take a decision whereby the Chairman-cum-Managing 
Director. BeCL had to work under Power of Attorney and why ownership 
of CCWO could DOt be transferred in the first instance. thereby avoidiag 
tile system of power of attorney. The Department of Coal replied in a 
post evide~c. reply as foUows:-

"When the four washeries Dup-L Du&da-n, Bhojudib and Pather­
dill of Central Coal Washeries Organisation wero t-ransforred to 
BCCL for management uoder a Power of Attorney, BCCL was 
also under the administrative control of Department of Steel. 
BCCL came under the administrative control of tho Depart­
ment of Coal when this Department was formed in October, 

. 1974. BCCL became a subsidiary of Coal India Ltd. In 
November, 19;5 when CIL was constituted as holding 
l'ompany. The Power of Attorney was thought of ali an 

intccim arrangement pending ftnalisation of the final 
legal transf,~r." 

1.14 The Committee were informed that pending the transfer of 
CCWO to BCCL. since the ownership of washeriCl> vested with SAIL. the 
accounts of CCWO 'here also submitted ;lnd approved by SATL The 
CMD, RCCL, stah~d in evidence-

"This (account<;) is not presented through the BCC'L Board. It is 
done throuj!h the individual. It is for the CMD, BCCL. to 
prt'sent the account!;, not RCCL as a Company." 



He also added; 

"Waiheries are responsible to Chairman of BCCLand the Chair-
man has got his power througb SAIL and ultimately it is with 
the SAIL." 

1.15 The Committee desired to know . what was the mechanism for 
exercising an effective financial control in the context of the existing dual 
control of CCWO. The Committee also enquired as to which was 

the authority actually accountable to Parliament in so f.ar as the activi­
ties of CCWO were concerned. In a note, the Depa'l'tmellt of Coal have 
stated :-

"Dual control has been aboliGhed and ownership has DOW· been 
transferred to Bharat Coking Coal Umited. Before this was 
done, the day to day operations of the washeries were the 
responsibil;ty of BCCL and the auditors of SAIL used to audit 
the accounts of washeries. BCCL was responsible for the 
production of the washeries and the same was monitored as 
part of the monitoring work of BCCL as a whole. As the 
legal ownership was with SAIL, Department of Steel were 
accountable to Parliament in so far as the activities of CCWO 
were concerned. For revenue expenses, operation budgets 
were prepared and sent to SAIL for approval. For capital 
expen!·es capita) budgets were prepared and these were approv­
ed by BCCL." 

1.16 A.sked to ~hether the Chairman, BCCL under power of attorney 
has powell to creale additional posts, the CMD replied, "I have to go to 
SAn. ... · 

1 . 17 To a question about administrative and disciplinary control, 
CMD, BCCL replied that for executivc.s they could take action under 
certain procedures and in case of non-executives tbey were taking action at 
'.ite. 

J . 18 The Committee further wanted to know as to who functioned a8 
1l Board of Directors. They were informed by CMD. BCCL that Board of 
Directors of SAIL wt'S functioning as a Board of CCWO and they take 
-decisiolh\ on their behalf. 
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1.19 Asked a~ to whether, the Chairman, BCCL was required. to 
attend the meetings of Board (SAIL) in regard to matters pertainiq to 
CCWO, the CMD, BCeL replied:-

f • 

"They consult us, ibut for the Board meetings they have not called 
us. They consult Us ~eparate)y." 

1 . 20 The . Conlmittee enquired whether there were any instances when 
their {CCWO) recommendations were turned down by the Board. The 
CMD, BCCL stated FoG follows:-

'I don't think we have had any case where it was turned down.' 

J .21 . The Committee wanted to know· whether the non-transfer of 
wasberies to ReeL had any adverse effect 00 the working of the washeries. 
The CMD. BCCL stated:-

"There has been no adverse effect on these. Because of coopera­
. tion, there .hasbeeo smooth running. B",tcertain]y there is a 
f~lingof dual control. Thm dual (:ontro) is not good. It is 
bett~r to ha\oe ,one control whichever way it is. But there bas 
been no hindlance atS such on this." 

He further .~k'd:-

'''nte steel wages have been different from the wages in the coal 
mines. The workers in our coal washeries are governed by the 
Steel Wapes Agreement In . case we want to chanr.e for any 
reason, then there is a problem. The worken; would not like 
to agree. They would say we should have a Steel Agreement 
and not the coal agreement. . So, we a110wed the same thing 
to continue as it was in the . SAIL. Now, the Wage Board 
settlement for Steel has already been made and the coaJ negO­
tiations are still g6ing on. The workers at the coaJ washeriel 
have been impatient to say that whatever bas beeti discuG8ed 
and agreed for steel, should be immediately Implemented. 
Therefore, we had to implement t1'lat. This leads to another 
probJem i.e. the worken who are in the coal mines very close 
to the washeries starf feeling that while somebody bas got 
extra money, we have not got it. So, there is a feeling of dis-
6atisfaction in them. Then. we explain to them tbat their 
negotiation i~ goinlo! on and as soon as it is finalised. tbey win 
get it. This has happened but it ha!li not resulted in dra!ltic 
stoppage 0' dislocation. We have occa .. ioaal thin~!I Uke 
strike, slow down, but no severe kind of dislocation." 



a 
1.22 Asked by the Committee whether instead of preseot arrangement, 

jf dlere wall complele amalgamation of fXWO with Bcx:::L ,with the con­
centration of power wifh one Chairman, did they feel the efficiency of 
CCWO would have been better, the CMD, BCCL replied:-

"If it were completely with the BCCL in all respects I think 
eftidency would have been still iettor." 

1 . 23 The Committee desired to know whether ill the view of the 
Ministry this arran,emel!.t or power of attorney was satisfactory. Tho 
Secretary, Department 'Of Coal replied:-

"This was not a satisfactory arrangement. This was the only 
arrangement possible till tbe ownership could be transferred." 

1 . 24 The Secretary. Department of Coat a1s~ stated, that the problem 
was abo~t making an investment and long term improvemenr in the 
washeries. The long ter:n investment was suffering. 

1 .25 Tho Committc-e poin~ed out that the workers of CCWO IilfO 
governed by wage structure of SAIL while the Coal Washeries of BCCL 
ha~ their own wage structure and there is disparity in the wage structures 
of the two organisations though tbe skills rcquifed are the same and 
enquired a~ to how the Ministry will be able to soh'~ this problem. The' 
seCretary, Department of Coal replied as follows:-

"Definitely this was a major problom earlier. Tbis bas been solved 
partly and now there is no problem really because of the 
latest revi'sion &f: Coal Wages which has brought 

the coal wages almost at par with those in the slUl industry. 
If some workers feel that they are better oft in. the existing 
stmcture and they do not want to go over to the coal W'ase' 
structure for any reason they will give the option... They can 
have them." 

1 . 26 From the information made available to the Comm;u,ee by the 
SAIL. it is '\eenthat SAIL was also not satisfied with the arrangement. 
The foUoVlring extracts from the ,correspondence exchanged between 
SAIL and Department of Steel are relevant in this connection:-

, 
"SAIL Is Fa~'in!! for all. the operational charges for CCWO 3!1 well 

as cost of raw materials to BeCI.: but without any effective 
control on any of such expenditure." 

"Accord ins to pre rent arrangement, since all the costs are recover­
ed from SAlT. there appears to be a ~axity in the control. To 
give an example. the overtime bill of CCWO is generally 



very high, :-t(, much so that in the yt:af 1979-80. two of 
t::e n(,~locxccuti\'cs had to be li:-i\.'d in the publUihed 
ll~'counh alongwitl; other othiccrs, \Vho were! earning 
~to(lye Rso 36,000 per annumo" 

"The present s~~em of dual control is leading to inefficient m.mage­
ment imd the[eb~, increasing the co~t of production which is to 
be borne l~ntirely by SAl L." 

1.27 The Committee note that in June, 1972, a proposal mooted !ty 
BIIaraI CokiIIg Coal Ltd. for tr'lUIsfer to it ·of four wasberies 0( CCWO 

wIIIdI ... been set ~ by the erstwhile Inudwitan Steel Lt4 (IIOW SAIL) 
w~ 81,!rt.'ed to in prinriple by "Sf. on the ('onsid:'TIltion tbat it l\'Ould en­
SW'l'l better coomiRation between production of orime cokin~ coal and Stlp­

ply of nashcd nIsi to Ihe steel pllmt~, 1'1 Ami!, 1973, the 1~lDC1It (If 
the C~'WO w:ls!terit'~ WIIS ('nh'!lsted to lWeI- Hnm.'r thl' eXtraordinary deli­
ce 8f a Pmn'r of \/torncy is~ued in ,:u\'Otn oto ihl.' (,MD, RCCI., whkh 
enabletl him to man~ these washeries pending the de jure traM(er of the 
o~'hlp to neeL. Tht, l:ft>cu63rk:lhm.' ~If tl6 t'f"nr of Affonl("~' 
W8!il tlaat this vemed power of managem.:nt on the CMf) of BCCL aIId not 
1111 Reel.. as Com~n.n~ with the n'Sult 1hat it was not .he Roard of BeCI, 
whicb de<~ided matt~'rs nbo"t walSb'~rks lmt th~ Board of S <\ fL TId" crcs­
ted responsibility \\itbout authority. Under this arrangement the Deport­
ment of Coal (lro~;<Jt'd net'L wlih tlhc~ funds for 1he capital j'cqtriremenfs 
of die washeries, while SAIL continued to pey for aD the eperMlonal 
dw!1!('s 1"010 ecwo as well :1:'\ ,.-ost of r:~" nmtcTia'.s to RCCL, fiis was 
a vel')' anomaloll:<; position and very m'''ati"factory statt~ of affairs jlO!'i­
ing intricate pmbb"~!'; I}f a",'Owlting &: auditillf.!, LJndt.'r t"ese drrumst­
BIIIC!I!S there COIIId not be eR'Pctive control over management 1_ operations 

fir washeires .,itht'r I}f SAIL (~r of &(,CL. Althou~h In th(~ he~ning this 
arranJ!"mcnt, whi1'h kd to ~m>1 rf).l1trol. WAA, mad .. , as an ink-rim measuoe 
pendiD~ formal lrnnsfer of CCWO to ReCL, it 'has continued for more 
.... 18 ye&rli affecting adversely the efficient and smooth functionUtIZ 01 
the wasbcries. 

1.28 The COr.1f11ijt.l'c mol.' !'impriJlll!!d to find thnt the qUei1io-.. of trnwsfer 
of OWllf.'r.~hip u~· CCWO wa;,ll!'ril~s to RCCl~ wa.s han;!ine' firc for A ymiod 
of 10 years MS the modus operandi for the transfer of the tasscts a.cf liabili­
ties of one ('.ov('ntmt~nt Com,mny to another (;overnmcnt ('omttaA~ ('ould 
"Of bf.' mutuall~' 3t';rct'd IqnJll fur s1J~h ~~ lolqt timeo TI1i~ al~rs :tff t91e 
more stra~ p;lI'~icubrl~' be~au<:e thl' r:lt1onaie behi,," t.1Jt. tran~f('r nf (,ClVO 
frOOl SA IT, to RCCI. was IK'vt,~r in dllllht aDd the pro~aJ had al'lo heen 
spedficaDy dC3l't'd not once bllt twi:.-e h" the Cabinet: fim in 1976 and 
.... 1977. It is also pertinent to reCllI that the Committee 011 Public 
(Jndertak~ (1980-S1) who "havin~ been convi'1crd of the advanta~ 01 
tbe~ wad/cric .. ° ow~rship resUn2 with the ('Olt' ('ompany" had recomnren­
ded ftaat fll(~ ow~"""'V be transferred by S.~n, to BeeL fOl'tlrft'ItIt. De§-
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pite aU ~c, it wus Colly in September 1983 th.lt it IVW< mutuai!: ~1I'l.'ed 
upon to (.ift:l't the trall'ifer w.e.r. 1st Oct'obcr, 1983. Tbi~. i. .. a ~l'ic:tl case 
01 iDonbate delay in implementing a policy dedsion of the CaIriDet .." the 
civil servants. It s(''eDlS fairly dear tbat the all~oriti~ concerned had 
shown less tban ordina:ry j,Jtercst in scttli~ the matter, which can~;;t but 
be deprecated by the Collllllith!e. In -new of the importaBl'e of the matter 
and the neglect that it has suft'cn'd ~." hI', the Committee would lil...e (, .. ". 
emment to ('nsurc that all (orrruditk.\ are t"Ompletcd without fllrth~r de.a~'. 

1.29 llJlC interim amuJ/!Cmcnt, under ,\mch BeLL maIIa~cd th.~ wa.~ 
tu. ... ies of CCWO but SAIL, as ml, iL'r of the w'asheril'S, pnid for aft the 
operational chargt.'S as well 1l,~ ('osi of raw materia.... \~'as arlmitredly not 
satisfactory. II led to dual control on tho activitic~ of the CCWO nhich 
was not ut aU conducive to ('tlkient h~nctioning of thl.' m1!ani.~atioJl. r'"urtfll.'r 
not oDI~' tbl.' objecti\'l~s {'nvisa,!('{I: k.1 transferri~ the ownership of CCWO 
to BeeL hsd not been realised th(' l'Ontinued dual control b1S 'I'ad :!dY~rl'e:· 
repercUBSions on long·ferm invcstmcDfo; and impro"cmcnt!> in thc working 
of the ~asbcries. Tbe Committee recommend thnt sinn the dual nmtrol 
has now cnd~d and ownership has been tr:mllferrcd tn ReCL all m'CC~s:lr.v 

pleasures, short-term a,~,d lon~-t~M1, may be taken to rCRlOve !h:' Iw'~lenekH 
for imlmn'cd llnd efficient functioninJ!, of tbe wasbelies. 



CHAPTER II 

PRODUcflON PERFORMANCE 

A. CIIpedty UtiIisetioa 

As per project report nnd notice invipng 1eDdors, the input, 0UClpUt. 
yield percentage, etc, of the Washeries were projected as follows:-

(in bkh lOJlnl'") 

Yit'ld 
(in %) 

(ill raw (in clean 
coal) coal) 

----- ._._-----_ .•.. - .-.. ---.-.. -. ----.---_. -----
J)ugdd I q 17' 47 72'79 "I' 30 15'10 

,;o..,gd, II :'!·I 13'20 55~oo 2fi·00 17'00 

Bhoj.ldih ~o 17'.!0 fl7'OO :10':2. 17'00 

PatlJrrdih 20 14'6. 73'°5 U'90 1;,'60 

2,2 However, a High Powered CommiUee CODS1itll:ed in 1970-71 to ao 
into the problems of Washeries, had, after considering the past performance 
aod present deficiencies of the Washeries, recommended (February 1971) 
t8e adopJon of following input capacities:-

D'Jgd" I 

D.lgda II 

Hhojucih 

P,ltht'l'dil, 

18 laJrJ. tannes per 1\/UJum. 

:w lakh tannes pC'r anrUD1, 

17 hkh tannes p!:'1' IInnum. 

16 Lkh tOlUlea pCI' annum, 

2,3 The factors which led the Com.mittee to recommend tower opeI'atiq 
capacities as compared to higher initial installed capacities of theIe WaIh-
~s. were a~ follows: -- ' ' 

( j) Deterioration ill the quality and size of raw coal fed to 
these Wa<;nerie!t, 

(ii) Irregular supply of wagons for movement of raw coal to 
Washeries as well as for despatch of washed products from 

Washeries, 

(iii) Supply of nOll-standard wagons whkh Ute Washeries were UD-
able to load mechanically. 

(iv) fion-avai1ebility of spare parts in time oMng to diversity of 
washing schemes employed in the Coal Washeries to suit 

11 
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specific sizinl and cleaning characteristics of different cokiDr 
coals. 

(v) Irregular oft-take of middlings. 

2.4 During evidence of the representatives of rewo, the Committee 
enquired whether the lower operating capacities as recommended by the 
Jfigb Powered Committee adopted by the Management were accepted by tbf 
Government. The CMD, BCCL stated as follows:-

'That lower· capacities recommended by the Committee were accept­
ed. We have been working on these capacities. I have'. 
been told whether the Government accepted it or not." 

The witne.CI,~, how~ver, added:-

'''rile installed capacity has been envis~ under certain conditioM 
of work and those conditions were not tenable when the actUal 
opemtions sta1tcd. And for years, therefore, they could .6t 
get the installed capacity. Then the Government decided to 
have a Committee to go into it to find out what should be tile 
realistic capacity," . 

2,5 The actu'll performance of washeries during the last 3 years was aa 
fol1ows:-

Installed Derated Actu:l! C1Plcity I,ttili$ation 
cap:u:ity cap,lcity R.C. input --.--.-----.-~- -

Wubery/Year Installed Derated --... -~-~--
L:!e tonTl("~ Lac tOn!!"! L?c tonn('~ 01 

10 % 
.. ------ -.-. -.----------.----

Du,ls I 
1980-81 24'0 1[\'0 14'69 Gr'2 81,6 
1981-8!Z 24'0 18'0 16'77 69'9 93'2 
JgS2~S 24'0 ,8'0 1-i-' 88 62'0 92'7 

Duglll II 
1980-81 24'0 110'0 16'4[\ 68'7 . 8~'4 . 

IgS,-82 24'0 !lO'O 17'40 7!:l'S 87'8 

IgS2-83 24'0 110'0 15'60 G:;'o 78,0 

~i" 1 -81 20'0 Ij'O 17'go [\9'5 105'3 

,g8,-82 20'0 '7'0 '7'73 88'7 105'5 

19I!2-83 110'0 '7'0 17'05 8"'0 ;) 100'3 

P/lJJurt/ila 
':. IgSa-ol 110'0 16'0 13'~9 67'S 84'S 

. ,ga,-811 110'0 ,6'0 13'93 69" 87' 1 , 
~ 198!Z~S !lO'O ,6'0 14'30 71'5 89'4-.-
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2.6 It is seen frow the above ,table that except far Bhojudih 'W8Bobery. 
DOne of the washeries could attain the rated capacity as.1'« project report 
dC. in any of the three Yf.ars. Even the derated capacity waa DOt edJi&md 
by these Vlasheries. In earlier yean also, the wasbcDea except the Bbo;udih 
wasbcry could not &ttain the rated capocity • wolJ. as derated capacity. 

2.7 The Committee desired to know the reasons for lOftf capacity 1ItiUi-
sation. The CMD~ BCCL explained ,as fo11ows:-

"Firstly, the power bas been a very cbronic thiDa. Even today. we 
have a lot of problems. Secondly, there is the probkm ill 
resatd to the movement of coal to tho site, to the wasberiea by 
the wagons. Then ,there was some mw ~ wbicb. was DOt of 
that good quality that could ~ the plaDta operate smoodIIy. 
Due to Ithe bad quality of raw coal, thore were SOIDD break-
downs in our plants: It caused breakdo~ because of the 
aging of the plant. The plant is fairly old. Almost 2()'22 
years of the plant life has pasSed. We have to repair &ad 
~novate the plants more frequently than what we were 
doing in the past" 

2.8 To a question whether the labour problem also was one of the 
causes, the CMD, BeeL replied:-

'The labour problem cannot be said to be such that closed our 
plants. We had once a spell of go-sIow. lbat was for 6 oil 
7 days. At lDother occasion, we had one or two days' strite. 
Those things are vel)' normal in any industrial UDciertakiD8." 

2.9 Asked about the steps taken to remove the production bottlenecks, 
the CMD, BCCL stated as follows:-

'As regards deterioration in the quality aDd size of coal, we have 
• opened up new projects to give better quality coal. Seoondly, 

the sizing is to be done by coal handling plants which have 
crushers, conveyers and screens to make into dif!erent sizes. 
We are installing these coal handling . plants. . We have already 
installed some and more are under installattoll. 

A~ regards irregular supply of wagons, I must say, even now we 
arc suffering to a great extent on that account. Sometimes 
the wagons are vel)' good and sometimes they are very bad with 
the result that they do Dot match our requirement." 

• 
2.10 The Committee further wanted to know whether the shortage of 

wagons Was only in respect of carrying washed coal from the washeries on 
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it was also in respect of carrying raw coal to washeries. The CMD, BCCL, 
rep1ied!- I 

"In fact, we are suffering in both ~ays, For carrying raw coal 

also, there is a shortage of wagons. As regards: carrying 

washed coal, I have to keep wagons in the washeries some-
tImes for a very long time bef9to these are moved out f« 

certain reasons which the Railways have. This has led to 
stoppage of plants also. Naturally, if there is no off-take, that 

is' what happens. There 'is the washed coal bunker. If tho' 

bunker becomes fult, the plant has to be stopped. There is 

no place to keep washed coal. So, the production goes dOW1l. 

Similarly, if raw coal is not given .and there is no stock of ~aw 

coal at the washeries, if the wagons do not bring raw coal to 

the washeries, that also affects the working of washerles, In 

both ways, we are suffering. Even now. that is a fact. It has 

not been totally eliminated." 

2;11 On being pointed out by the Committee that the Railway Minis­
ters· had· been claiming in Parliament that there was no dearth of 
wagons ~or supply of coal. the witness stated:-

"Periodically, the situation changes. I ~ not know for which 
period the bon. Minlstcr hoM mentioned that: It is true that 
during some periods, we get very good supply of wagons," 

2.12 Subsequently in a Dote furnished at the instance of the Committee. 
CCWO have stated:-

"The shortage of Railway wagons both for carrying washed coal 
to Steel Plants and Raw Coal from collieries to the washcrie:, 
flu been one of the, reasons for low capacity utilisation at 
washeries. In fact. the actual receipt of Railway wagons has 
always been less than the number of Railway wagons pro­
grammed .(indented). The following tables give the details 
of Railway wagons indented, supplied, shutdown of the plant 
on these accounts and loSs in the derated c:lpacity utilic:l­
tion:~ 
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Supply of WdfMs fOr loDding of washed Cool/Middlings (In terms of 
Box type) . 

Wuhety Ycu Av. dAiiy Av.dAily Av. daily Actual Lot,in 

~cfent) 
receipt .hort shutdown dcr'lted 

f .. U of the cn~ty 
phnt on uillisation 
tWa "Ie. 
in Hra, 

Duada 111 1979-80 101 83 19 15& 3'6% 

IgBo-81 96 75 31 stl5 8'~% 

IgSl-83 loS go 18 317 7'5% 

'1982-83 101 83 18 103 a',3" 

Bbojudih 1979-80 81 67 14 304 5'6% 

1980-81 81 &l '9 531 '4'4% 

1981-82 72 6, II 309 8'8% 

19811: 83 71Z 59 '3 116" 7'6% 

Pathcrdih 1979-80 76 60 ,6 73 "(:% 

IgBo-81 75 ~7 18 "99 7'0% 

198,-82 71 59 12 ,6, 3'8% 

1~-83 74 64 10 98 ~'3% 

Supply of' wagons for supplies of raw coal from collerles to washsrin 
<In terms of. KC Wagm type) 

--- ---- .. ~--~ 
Waahery Year Av. daily Av. daily Av, d'lily Actual I,o.u in pr0lc' ~eocipt abet!'t .hutdown deralr.d 

(in ent) full of the CR~ty 
p1ant~ on uti ilation 
thi. ' 
account 
in Hrr, 

• 2 3 4 5 6 7 

Dup-l 1979"80 tl3 176 17 5' 1'2% 

1~-81 200 If9 31 7 O'2~:) 

Iglll-81Z 229 199 30 r08 2'6% 

IgS2-03 !U5 178 37 229 5'3~';, 

~dll'lI 1979"80 2M 17' 63 39 0'9% 
1980-01 2~ ,81 49 117 o'3~~ 

Igfll-83 333 ROO 33 15 0'3% 

,gSQ-83 lUI ,S(: 25 71 J' .5~~ 
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2 3 4- 5 6 , 
Bhojuclih 197°-80 255 2J2 43 154 4'!-

IgSa-BI 274- 208 66 249 6'8% 

1981-82 27° 212 58 lI72 7'7%· 

IgSlI-83 liS I :ull 33 345 9'90/. 

rathc:r&b 1979-80 197 153 39 ¥.I l'l% 

1980-81 207 154 53 25 0'6% 
~\r'-

19111 -82 216 lfi3 53 117 2'8% 

Igrllz-8S 218 199 19 132 3'2% 

-..----

2,13 It can be seen from the above Tables that the loss in derated 
capacity vdJisation in the year 1982-83 stood at as high as 9,1 per Clalt. 
in Daada I and Dugda .n. 17,S per c:cnt in Bhojuctib aDd S.5 per 
ceot ill ~ Coal Waaheries only on account of shorta8ea of Jtaft-
way waacOs," 

~ ~y and Productivity ontIlYM 

2,14 The installed capacity of the four wasberics was based on 300 

workiDg days in a year with 16 hours operation in a day i.e. 4,800 hours 

per 8IUI1UD. According to the Management, the rated input capacity of 

these wasbcries 'couldbe achieved within 4,000 effective working hours 

per I.DJNm and the difference was accounted for by the idle time in-built 

i. the operation due to various factors, such as minimum time reqllit'ed 

for startiag, repair etc. 
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'2.15 The table below gives data relating to the actual available hours. 
Itours actually worked and idle hoars etc. in respect of all the Washeries 
for the years 1980-81 to 1982-83:-

"'ashery 

Dusda-I 

Dugcla-I1 

Bhc>judih 

ht1lerdib 

Year Actu'\l 
avail­
able 
hours. 

Eff:c';ve ERective Plant shut-down as % or 
lo"d load availa blt~ hoW's 
hoW's hours ------- --------

al % of Power R'lw Shor- Break Total 
avail- fail- coa.l taF down 
able ure. ahor- of boll opera-

hours. u..ge empties tiona} 
troll" 
blea 

(hra.) (hrs.) % % % % % 

1980-SI 5469 3518 64'3 4'4 0'1 3'7 117'~ 3~'7 

1981-82 4826 3809 78-9 2'9 2'43'1 1!l'7111'1 

1982-83 4729 3584 75'8 3'5 4'8 0'6 15'S af'2 

19IJo-81 ~445 3699 6,'9 4'\1 O'S g'o II .. ·.. gil" 

1981-82 4743 3832 Bo'8 II'S 0'6 3'0 Ig'8 '9'11 

1982-83 4789 3643 76'1 3'S "0 1'4 ,8'0 113'9 

1980-8, 5730 31171 67'6 ':l'7 4'39'316'1 SIl'4 

'981·8~ 5586 3835 68'7 11'5 4'3 S'5 18'8 111'1 

1982-83 5570 3552 63'8 S'5 6'11. 4'6 21'9 36'\1 

IgSo-8, 5986 36118 60'6 10'3 0'4 S'o zS' 7 . 3" 7 

198,-82 5242 ·3S.7 69;6' .'S 2'5' .'6 "19'0 SO'" 

1982-83 4867 37.t8 77'0 7'5 ':l'7 I'S /I'" 112'9 

2.16 It is seen from the above that the aetuals as regards the effective 
'operatiDg hours on load were always less than the norms because of incroas­
eel da,m time/shut down of the plants for various reasons like power 
failwe. shortage of railway wagons for supiply of raw CQal and despatch. 
·of washed products, break.downs (electrical and mechanical) and ope-
ratioDal problems arising out 'Of changes in coal c:haracteristics. 

2,17 Asked about the reasons for the low utilisation of aVailable 
noUlS. the CCWO stated in a written reply as foUows:-.. 

"The washeries were· designc·d t6 achieve the installed capacities by 
. effectiVe operation for 4000 hrs.pcr annum with the projec­

ted I houdy raw coal feed rate in the ditl'crent washeries, The 
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actual feed rate during the period 1980-81 to 1982-83 Jaas. 
been as follows:-

Dugda-I Dugda-Il BhojolClih Patlvedih 

(i) Deligncd feed rale 600 600 500 500 

(u) I)eratt'.d feed rate 450 500 4115 400 

Actual feed rate 

(ill) 1980-SI 4 18 445 462 372 

19B 1-82 440 435 456 3118 

IgSlI-83 4 15 4118 4Bo s8a 

-------
The actual hourly feed rates were always less thaD the originally de­

sigDed and subsequently derated ones, except in the case of Bhojudih 
washery. 

Th. main reasons for non-achievement of the norms of feed rate are:­

(i) Increased arisings of sinks due to deteriolation in the quality 
of raw -coal input creating imbalances in the different circuits 
handling such sinks; 

(ii) Restriction on feed rate due to overloading of .fine coal re­
covery circuit due to iftcreased percentage of fines in the raw 
coal input, and; 

(Ui) Iacrcisod presence of dirts/sbalcs in the raw coal input oec:es­
iltatiag restrictloal on feed rate to avoid overloading of dille-
rent equipment like Crushers, Jigs, GYolones, -Thickeners, 
Filters, etc." 

2.18 As to the corrective measures taken for full utilisation of avail­
able- hours, the CCWO have in a note stated that the following steps have 
been taken:-

(i) Power Omagcs-This has been taken up regularly .with the 
power authorities to immunise the power system of the washcc-

• ies from frequent load -sheddings. However. outages still do 
take place besides load sheddings on account of faults in the 
distribution system and occasional thefts of overhead coodlSC­
tors epecJaUy for BhoJudib Washery- which » also behlg· f0l-
lowed up with the concerned State Electricity Board authori­
ties. In respect of Patherdih Washery where the power out­
n~<; h!we been v:ry heavy. alternative arrangements have been 
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made to draw power from Diesel OeneratiDa Stations o't\'lled 
by BCCL. 

These steps ha"'e brought improvement to the extent of saving 
around 30 per cent of down time during the years 1981-82 
t() 1982-83 o\'er the period of 3 years durioa 1978-79 to 

1980-81. 

(ii) Railway wagon shortages-As for the wagou shortages 
both for supply of raw coal from .be coUieries to the 
washerios as well a.. despatches of washed products from 
the wash eries, the same are being regularly taken up with 
the Railwdy authorities at all levels for necessary relief. 
However, significant improvement in this regard is still to 
be achieved. 

(iii) Breakdorms and Operational troublts-To minimise break­
downs, preventive maintenance schedules are being reviewed, 
recasted and followed. Also maintenance crew in all the 

washeries have recently been augmented and desired improve­
ments are expected. In order to minimise the shut downs 
arising out of operational problems.· technological im-
provements have been brought in by installing certain bal­
ancing facilities e.g. dirty slurry screen with oversize classi. 

fication cyclones at Patherdib Wasbery. mapetic separaton 
. for the stability of the magnetire medium circuit in Dugda 

IT Washery etc. . 

2.19 In another note the CCWO have stated that washery-wise the fol­
lowing steps have been taken and/or are in hand to optitnisethe capacity 
utilisation of the washeries.· 

('i) DujdQ-/ 

iJpgrailation of Small Coal 

.. There is Do provision for washing 6mD-O size fraction of the 
raw coal feed in the existing arrangement of this Washery-o The' aSh' 
COJltent of this particular fracdon was around 16 per cent when the plant 
was designed. This has now gone up to about 23-24 per eem doe to 
change in tbe pa.ttem of raw coal supplies. The frICtion cOMtitutes noW' 
roughly 30-35 per cent in the raw coal feed and moretbatl 50 pei cent 
in the final washed coal. A scheme was. therefore. prepared for upgrad~­
tion of this fraction and the constroction/inc;tal12-tion work of this scheme 
hac; rocently been compfeted. This wnt imrrove apprechhfy c3pt.city utill-
~1!:on of Du~da-t wa~hery. " 
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'(ii) DUl:da-I1 
Re-c:ycling Q/ oversiZe fraction in the washery feed coal. 

A scheme for providing check screens in the secondary crushing sys, 
tems {or eliminating any oversize particle going to the cyclone washers and 
recycling of oversize coal particle obtained from the check screens back. to 
the secondary crushers had been prepared. . The construction/installation 
activities in this regard had also recently been completed. With the com­
mercial operatiml of the system, ,the hourly throughput will improve which 
will have better capacity utilisation from the present level. 

,(iii) Bhojudih 

In case of this Washery, the major conSotrainsts in respect of achieving 
installed/derated capacity were inadequate supply of raw coal, box emptios 
for loading of washed coal and power outages. Steps bave bcen taken to 
.<Iugmcnt ,the raw coal supplies and requirements of corresponding box 
empties. Action has also been taken to immunise the power system of the 
'Wash"ry from frequent load shedding etc. 

'(iv) Patherdih. 

Modernisation of Patherdih Washery for improvement of the qUality 
as well as capacity utilisatioQ bas been taken up with Soviet collaboration. 
The detailed Project Repollt has already been submitted by Soviet Experts 
which is under examination and further discussion wHh Soviet Experts arc 
litely to take place soon for finalisation of the Project Report in associa­
tion with Central Mine Planning " Design Institute Ltd., Ranchi. 

2.20 The CoIIIIDittee find that a Wgb powered Committee "onsiltuted 
1a 1970-71 to ~ into the problems of w8ilheries. Md, after considering die 
,.. pedotDl8ke .. pre8eIIt deficieDdes of the washeries, recolDJlllelMlecl 
lower operatiJIg capadties .... comparecJ to Wgh Initial instl6d capacities. 
ROW'eftr, a review of the actual perfol'lll8l1Ce of wasberic!I during the I_ 
3 y.-s reveals that except for Bbojadib wasbery moDe of the wlb'haries 
ceaId attaia neD tile derated capacity iD 1liiy of tile tbree years. Tbe ~ 
-city adlillatioD has been pardeuIarIy low ill the cue ot Dugda I aDd DtIFa 
D "Wlllettes cIuri9g tbe year 1982·83. Tbc \easons for very low capacity 
adIiatiou in ~ two wasberies need to be iDvestIgIIted rib a view to bIt­
... aecd5aI'Y remedial 1Dea0l'eS. 

2.21. In Bhojuclih aI1bougb tbe capacity utilisation dnrintc the ... 3 
yean bas lleeD .. fhIlIn· the rafed capacity 85 per projl:ct report, it ,.. 
aWe to acbie\'c a utitisation Ievcl wbiclt was more t .... the derated capldty 
lD eacb 01 the 3 years. The Coaunitttee would be intetrested to bow 
whether the Bhojudib w.ilery WD!'I free hm the coastraints wbida aBec.Ud 
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the capacity utilisation in other WDlSMries. 1be Committee aeed hardly 
,..., oat that soda inteNe comparIsoas ba tile ...... of capadty atIIisatio. 
ill different wWoheries under CCWO can, besides providiDg reliable _e 
for .iIIIIging fhe perfOl'lml~e efficiency of each Wll'Ihery, give 1!,n in sipt of 
C08'itntints in capucify utilisation to the II1aIUlg'emcnts and prove useful iR 
finding remedies for short coming. They would urge that step! may be 
~ to maximise the capacit), utilisatioo i'lt esch washery. 

2.22 The Committee also find that the reason.. gin~n for lower ('apa­
city n1iHsation in CCWO wa .. herics are more or less the same as were ad~ 
dtIl"ed in 1971 for derating their installed ('apacities. These include dete1-rc). 
ratiO. in the quality of raw coal, irregular supply of wltgons~ irrcgutar off­
take of middli~, etc. The two additional Facto .... now coming in the way 
of Cll'p<1city utilisation arc stated to be power s'hol1age and the plant main-­
tenaoct'. Thus. the constraints which inhibited the utilisation of the instal­
led capacity had .!lot been eliminated and allowed to persist e"en after ttK-
Japrile of a long period of more than 10 years. The Committee arc dis­
aprointed at thl' lack of eHort!-. on the part Of atdhorities to set ri~ too 
deficiencies an'ecti~ the perfwmanee of fhe wa .. heries. 

2:23, I~r()m tIl{' data fumished to the Committ('C it t'i seen that the loss 
iD capadty utilislltion in the ~'ear 1982·83 \\'as as high as 9.10 per ceo'!!t in 
Dup , & n, 17.5 per cent in Bhojudih and 5.5 pcr cent in Patherdih coal 
washcries olll~' on account of: shorfat.!es of railwa~' wllJ.,ooos for Ioad~ of 
waslk-d coal :md for supiJlit's of raw coal from coHieries to washeries. This 
i .. a di,'~!!rhi'llg slate of affairs contrary to the impression that is ~ven fro .. 
time to time that there was 110 dearth or wagons for movenront of coal. 
TIk~ C'lflumittce de'iire that tlK' matter regarding adequate .. opply of wa~, .. 
of J'C(luisitc t~ pc for the washerics should be sorted out at th .. , level .. 
('.o~enunent. 

2.24 The rated input ~'apacity of thl' washerics can be ac'hieved withia 
4.100 efft'dive working hours pcr annum. Howen'r, Ihl~ actuals :1" re­
~d .. the eHeetin' opt'rating hour~ on load wen' ah"nys less than the nonns 
becau.'i\: (rf increa.;ed down timt·· ~hut do\\n of tilt, pJants for "moos rea. .. ft118 

sucb as power failures, \'aw coal shorta~s, plant brcak-downs and opt'ft­
tioaal problems, The total shut dOl..-n Pl'l'iodS due to various rea.<iOIIff r __ 
pcd betwel\n 16 and 28 pcr cent of the available hours duri~ file 1_ 3 
years in :.11 the washerit's. Corrective measures to cn'iurc hiller ofiJisatiM 
01 IlmIillible hoars are reported to have beea taken. 11ae&e inter alia .. 
dude prD\'ision of captiv ... power supply for Patherdih \\"ashcry. I'e\'iew of 
preveaOvc maintenllnc... schedules of plants, taking up of e.... up­
pradatiou schomes in Dugda I & n washeries. The! Com~ "eold 
watch with interest the mq,act of tIbc remooia' nteasu1'e\li on tIE c.cll, 
ufi'IiIrI8tion of the ~. 
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2.25 Pillu s .... t-dOwDs OIl account 01 bftek-dow.n of madliaery .­
oper..woal troubles seem to occur frequenUy. III some of the W'IISIIerie8 
.• macb ns 13 to 14 Per cent 0( the total shut-dowDs were on these ~ 
This is clearly ildcative of the fad that plilmts and ~ are quiI!e 
old. The Committee, are, therefore, of the view that maintenaace .. ft­

placement of pJant and machinery must receive due priority. 

c. Quality 0( CeeI. 

2,26 For maintaing th~ ctliciency of blast furnaces and avoiding 
deleterious effect on steel making furnaces, coal wilh ash content not 
exceeding 17 per cent (+ 0,5 per cent) is required ,to be used in the steel 
plants, 'I he m:tin object cf washing coal is to remove its impurities and 
to scpaiate c.xtl with the dc~ired ash percentage, The poor quality of 
washed coa1 leads to poor quality of coke, higher coke rate in the 
blast furnace:;, poor quality of hot meta] produced and lower produc­
tivity of blast furance~, 

2,27 The table below gives details of the ash percentage in the raw 
coal and in clean coal in different washeries of CCWO during the la;:t ~ 

ycars:-

Aih in raw <:oa) (%) 

!\':!I i.1 el.-"" <,n,,] (~,~) 

DIl!:dtl-ll 

Bhojlldih 

A,h in ntw co •• 1 ('~;.) 

Ash in ck:m coal (":,) 

Path",liJ, 

A~h in ra .. ' co;,: (%) 

A,h ill dean coa] (~:.) 

A~h 19f1o-81 1981-112 19R2-8:J 
perc('n l ,,!;.- . 
a.~ desig-
nedi" 
pI'ojn 1 

rrporr 

~()'2 

I.')' JO 21' 7 

'11'9 33'0 

1>2'2 2-1 .f) 21'9 

20'1'1 21)'7 29'~ 

17'00 19'0 20'3 

29'1 

2~·3 

-. __ .-... ------ ... -._----------- ._--_._-_ .. _-- .. __ ... _ .... -

2.2& It is seen ,from the nhove tb~t against the projected norms of 15 
kJ 17 percent of ash content in the clean coal the .actuals of ash content in 
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the clean coal have ranged between 18.8 and 22.8 percent. during the last 
3 years. 

2.2~ The Committee enquired as to how often complaints r~~anling 
poQr qual.ity of the washed coal supplied from the washeries had beeIl re­
ceiYed and what action was taken thereon. The CMD, BCCL replied:. 

''There haVe bee 'complaints from the steel plants about high ash 
in the washed coal and in the steel plants there are specific 
seotions which are dealing with this quality. They are the 
Department of Sampling and Analysis and just like us mey 
also monitor every day.. We have got our own laboratories in 
aU these washeries and from them we have found that there 

, have' been fluotuations . in the quality. In certain cases, ash 
has been higher than what was stipulated. This has resulted 
mainly because of. the raw feed coal which has gone to the 
washery from some coal-seams which have high ash." 

2.30 It was stated during evidence that oDo 'of the main reasons for 
the poor quality of washed coal was that the quality of the coal, supptied 
to .the washeries was' very poor. Elaborating on this point, the CMD, 
BctL stated: 

"The most important aspect of the whole matter ~ getting that kind 
of coal which will be easier to wash and which will give better 
results. One of the j.bs we are taking up is· to prodUCe more 

• and morecoaI from those coal-seams which have better qua­
lity coal, more amenable to wash. The new methods of mining 
win give us a lit~ cleaner coal. We are provided by nature 
also such coal-seamS which have high ash inherent in them. 
For that,· R&D work is there SO that coal of any kind can be 
fuUy utilised." 

In reply to a query from the Committee it was stated that the percen­
tage of. good quality coal in ,the total supply of raw coal to wasberies came 
to about 40 per cent while the rest of the 60 per cent of raw coal was 01 
poor qnality. 

2.31 In regard to the quality of raw coal supplied to the washerics. the 
'. Secretary Department of' Coal stated in evidence: 

"The bigger problem, is that from the mines, ,the coal DOW avail­
able Is of inferior quality. That contains more ash than earlier 
visu8Iised. Each washery is linked to certain mines. Those' 
mines are not giving such coal as they were giving ten yean 
aso· Good seams have been exhausted in most of the m.ine8. 
Bettereeams have been worked first. We have to go to other 
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seams, start new mines. In the existing mines we C8IUlOt Jet 
as much good coal as we were getting in the past." , 

2.32 One of the objectives envisaged in transferring the ownership at 
CCWO to BCCL was that with the reorganisation:reconstruction of Jbaria 
coal fields the command areas of the washeries would be sO rationalised as 
to give coal of the requisite quality depending upon the technique of the 
washing in me respective washeries. The SAIL, in a note submitted to dae 

. Committee, stated that during the last 10 years, the command area of 
washeri~ had been totally disturbed and each washery was receiving coal 
which was far from r~quisite quality on which technique, of washing had 
been planned. 

2.33 However, the Deptt. of Coal have. in a note on the subject st'ated 
as under:- . 

"Each washcry gets its supply of coal from particular comlUlld 
area. The production from the washerics in terms of raw coal 
input has substantially gone up in the last 10 years, Even though 
the command area has remained more or less same but aTa.il­
ability of better quality of coal in the command arca has de­
pleted considerably. As a result of which coals of relatitdy 
interior quality from the lower seams have to be necessarily 
mined and fed w the wnsheries to meet the increased demaad 
of the washeries. Since the overall availability of good qaality 
coking coal is considerably depleted, any rationalisation at tile 
prescnt juncture will not help in feed of ,good quality coal t. 
the washeries. Attempts have been made to identify potential 
'areas in the various existing mines to work better quality of 
prime coking coal for fe~g to the wa. .. heries, In some cases 
the identified areas can be developed with the existing infras­
tructure and in some other cases fresh infrastructure win have 
to be planned. Production of prime coking coal from 1977-78 
tin 1980-81 has been more Or less stagnant but there has beeR 
increase from 1981-82 onwards and during the period 1982-
83 BCCL produced 13.96 million tonnes of prime co1cin~ coal 
and 1.21 million tonnes of medium coking coal and total 15.17 
m. tonnes of coking coal. Production of coking coal has 
been affected due to lesser availability of power. It is not a 
fact that non-coking coal has been supplied to the washeries. 
However, prime coking coat of lower seams with relati~ly 

inferior washability charact~ri9tic -haVe been supplied to the 
washeries along with the upper seams coal'" 
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2.34 In regard to the reconstruction of Jharia coal fields, which 
.. supplies the bulk of raw coking coal to these washeries, the CMD, 

BCCI, stated as f('lloW8:--

"The entire Jharia coalfield is in the process of reconstruction. We 
had the advantage of having advice from various consultants 
because this WitS a very gigantic task to undertake. So, this 
reconstruction work has been taken up; it is already partly 
implemented. The whole coalfield will have to undergo a 
very serious change. We are trying to make the entire COil-, 
field into some blocks of open cast mine and underground 
mine; and ultimately. it is likely to cost us about Rs. SOOO 
crores." 

2.35 Asked as .to how much time was required to complete the recon­
st~ PfOil'/iUlUJle, tbe w~es.s s~ed: 

"It will take another 20 ye~, because it will mean uprooting a 
lot Qf pclpuJ~. tr~8fol'Jl1ing rOCldways. removing aU railway 
an,d putting new f'clilway having new township and power lines." 

2.3~ The Committee further enquired whether the reconstruction work 
was ~g according to the programme. The C¥D. BCCL replied: 

"We are going on ac~ording to the programme. Two blocks have 
been taken up. One blOCk we are -doing' with the help of the 
Russian experts. The oth~ block we are dain.$! with the belp 
of the World Bank. They have alr~ady eX8miqed ,the whole 
proposal. The plan w~ prepared with the help of certain 
people. In the earlier stage o.f ~a.tio~alisatioD, ifor four years, 
they gave us a certain idea. In fact, We have been trying ~ 
take advantage of the experieDce and knowledge of ~ in 
c:ijfferent parts of tbe" World. becl\.\Jsethis is one of the l!U'~ 
and complicated jobs th~t we bave: to undc:rt~. We Iaflve 
already installed three washeries; we are going ahead with 

other wa'1beries." 
2:31 Asked about the steps taken for improving the quality of washed 

coal, Secretary, Department, of Coal replied:-

"There are two or three ste}:s which can be taken to improve the 
quality of coal with these existing four wasllcries. For exam­
ple. instead of two-9tage washeries, t~erc can be three-stage 
washeries so that the rejects are reduced. Similarly. when we 
are washing and produclog rejects of coking Coal, those rejects 
can also be washed. mlddliB,s can also be washed. What 
happens is that in the firBt stage we take out certain ~ood coal 
with very low a!lh percentage aDd at the second state again 

SMI L.S.-3 
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wlwn we wash milidlings and rejects, we can get seme more 
coal OUt (Ji that, If you ha.ve say 100 tonnes of coal. with. 
30 per cent ash and you have to supply coal of 17 PCf(';Ctll ash 
LO the steel plunt,you Can give 17 per cent by Ifashiog it 
thoroughly. But 1hc result would be that you will gel very 
little coal which has 17 per c~nt ash. ' Most of the coal will 
have more ash and, therefore, it will go down as middlinga and 

. rejects. Therefore, we would not be able to meet the total 
requiremnet of the washed coal by the steel plant. Tbese im­
provem'ents haVe to ~ carried out in the exis~ing Was;lCries and' 
similar new designs have to be incorporated in the new washe­
ries that We are planning so that in future we can tackle' this 
problem." 

2.38 The Committ('e enquired whether there was . any R&D cell doing 
research for reducing the ash content. The CMD, BCCL stat~d: 

"We have a: R&:D Divi&i')fl and that R&D Division has done a lot 
of work witb the help of the Cen~~al Fuel Resear~h Institute 
on this paIticular point. They have developed recently one 
pro.::ess called oil agglomeration.' by this method taey can 
bring down the ~sh to a very great extent; one pilot plant was 
!let up which hat.; been working for the last two years; now we 

have made another big plant for the same process Another 
item in research which has been taken up is what i~ .::alled 
'de-mineralisation'. The third is bleaching. On these three 
aspect" we have been working with the Central Fuel Research 
Institute of the CSIR." • 

2.39 The Committc~ de'Sired to he' furniehed with a comprehensive 
note on the steps taken or proposed to be taken to improve the quality of 
coal for meeting the tot:l1 requirement of steel plant~ in the country. The 
Department of Cod htlve in a note stated: 

"The coal industry has to fUlfill two ta'3ks in respect of meeting the 
requirement of coking coal by the Steel Industry. Theso ale: 

(i) increasing ,he production of prime coking coal; ~nd 

(ii) beneficiating the raw coal to reduce the ash content to the 
stipulated level. 

For meeting the fir~t objective, steos are hein?: tAken to renr~nise ~he 
existing mines and to oprn mines in Jharia coalfield. wh~ch j~ the onl, 
source of prime {'oking coal. As regar<fu to oualitv arpect. thcr~ are 5 
(4 CCWO and I.odna) waslwries alreadv ol"erRtin~ and three mf}fe washcr-
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les which have been set IIp are Sudamdih. Barora and Moonidih. In addi-
·tieD, construction of follow-ine new waiheries is planned to be taken in tho 
.coming years: 

N,nlt' ()fwashny Raw Co:.! il'put C:lP:4(:j(~ 

--------- ...• - _ .. _---
~Ldhuband • 2' 5 mt. per anllum 

Uhalgora 2'S " " 
Poolk.'l: 3'0 .. .. 

2'5 " 
'M'ukund:t I , 3'5 " " 
Mukunda II 3'5 .. .. 

----.----- ---- --~---... --
These steps will lead to establishment of a totlil washing capacity lor primo 
coking coal of about 11.92 m.t. {raw coal) by 1984-85 and 39.42 m.t. 
{raw conI) by 1989-90. Besides this medium coking coal wash~rjes whose 
existing capacity is 8.45 m.t. it will go up to 17.80 m.t. in J 989-90. 

The existing wash erie:: which were originally designed to process raw 
coals of certain ash COli tent, ale not able to bring down the I18h to tbe 
level desired by the steel plants. This is due to increase in the ash in the 
raw coal, the quality of ",!lich has been gradually detriorating ovel the 
years. In order to tackle this problem, some modifications have already 

'been carried out in Dugda I, Dugda II arid .Patherdih washeries. In addi~ 
'tion, suitable steps are being taken to rationalise the linkage of coal mines 
and washeries so that variations in quality of raw coal can be reduced to 
the extent feasible." 

Thl! Deptt. of Coal has further stated:-'-

"With regard;.; to the qu&ntitativ~ requirement Of different "aricties of 
coking coals by the steel industry an assessment was made by a Committee 
in February, 198 I. The Committee: had projected the hot-metal production 
in 1989-90 as 20.93 m.t and corresponding requirement of coking coal 
was estimated 3S 34.07 m.t. in the year 1989-90. These estimates are 

. presently heing reviGed by the Working Group on Coal and LigDite, 
Although, firmed l1p revi<;ed estimates are yet to emerge, the order of 
requirement is around 30 m.t. in 1989-90. A detailed exer.:he has also 
beeD carried out by the Coal India Limited, covering all the mine produc­
ing coking coal, inclutJing those being planned to open, with n view to 
meeting demand of steel plants to the maximum extent po . .;siblc. This 
exercise also takes ioto sccounl the requirements of establishment of oew 
washeries as well. 
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Arising out of this exercise, the position that bas emerged indicatci­
that there will be gradual deterioration of raw coking coal which will be 
mined in the coming years and it will be more difficult to bring down the ' 
ash content to a desired level even after washing, As a result. some import 
of coking coal. of low ash content. may not be avoidable' for some more 
years, On the other hand, the Steel Industry will have to make intensive 
R&D efforts so that, a suitable technology can he developed for using rela­
tively higher asn' coall in the tron and steel making proccS'3," 

D, Receipt of Prime (olring Coal at Washeries 

2,40 The requirements of prime coking coal for the washcries and the 
quantities actually received during the years 1980-81 to 1982-83 are' 
given be]ow:-

(In lakh tonnl"S) 

Dugd'l-I Dugdll-ll 
----~, .. ----- -.'.- .. - .. - ----.- -

P A P A 

IgSo-81 

1981-8iJ 

198~.83 

16'5C1 

19'55 

18' 17 

14'42 

,6'66 

14'88 

19'03 ,6,,6 

19' ,16 17' 53' 

18'48 IS' !i,1 

Year 
Dhojudih Pollherdih 

l' 

21'49 

23'33 

A 

17'9~ 

17'74 

17'41 

l' A 

15'35 '3'-4·,) 

13'93 

2,41 Asked about the reasons for the shortfall and steps iakcn by the 
Me.agement to improve Uf/on the shortfall in actual rueipt of prime ~al 
as compared to qOllDtity programmed, the CMD, BCCL stated during: 
oyWence as follows:-

"There have been shortfall .. in the prime coking coal supply, The 
reason is thnt the coking coal is mostly coming from under­
ground mines, These are all old minCi, They were started' 
long ago, ACluilily. ell the mines which are in prime coking' 

.coal sector a:-e in Jharia coatfields, Without adequate power 
it has been alwrays difficult to produce it, We .;annot just' 
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manage undergr\luud pumping, underground ventilation,. ullder­
ground wor!:ing o[ machinery without power. Somehow or 
otber, we are nJt getting . power that we want. It is mainly 
from the DYC. The DVe supply matters very much to us .. 
If the supply of power is good, we get better results. As soon 
as they drop it down, we really go very bad often. That is 

how We have a lot of shortfall in the prime coking coal. Some­
times, \ve get ptimc coking coal whicb is not of good variety. 
It is on the upper side which open cast mines gives us where 
ttt»J'e ir :1 lesser requirement of power. But that is not of 
good quality. So, it does not serve the purpose. That 
is why we get very badly hit on the prime coking coal 
~jde." 

2.42 Asked whether the power was the main caooe, the CMD, BCCL 
:stated that the effect of power WllS not always uniform. He furtber added: 

"There are ull10 some other small factors which affect us seasonally. 
For instance, in May and June, in a11 coal fields, particularly 
in Bihar and Bengal, people go away from the coal fields for 
celebrating the marriages in thdr fa01ilies and there is serious 
absenteeism. 50 percent of the staff just go home. They 
would not like tC' work. Once a year, they want to gi) and 
attend to fh~ir family affairs particularly weddings. We lese 
very much during these two months and that affects us again 

in the total prr;duction. Then there are some other factors 
which occasiopally came up in previous yearn. At one time, 
we used to have serious shortage of explosives. not now, but 
in earlier years. In 1980 We suffered .from e;xpJosive .shortage 
also. The Jaw and order and the industrial relations have 
also affected us at certainp1~es Gpasmodical1y." 

2.43 The Committee whiJe pointing out that the prime coking coal' 
.... as to be supplied by the coal mines under tile control of BCCL enquired 
'3S to why it could not enwrr the avaliability of the rectu'isite ,!uantity of 
quality coal to the washerie's. The COmmittee were informed ;n a written 
reply furnished after the evidence tbat the Annual P1an of BCCL provides 
for tbe requisite quantity of ceat 'or tbe washeries. However. due to power 
sbortage and law and order problems, production ba-; been alTer-ted and 
consequently the required qoontity of the right quality coat ha~ not been 
avnnable. The future plan of BCCL provides (or ;ncrea§cd production 
from new miaies which will fllke CAre of tile increased requirements fn. 
future years. 
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SuppLy of 1V(1,\hcJ coal 

2,44 The qllltlltity of wa~hed coal supplied to steel pln~ts of the SAIL 
and other parties during the years 1978-79 to 1982-83 was as follows:-

--_._----- ---------- ---_._------------_._--- ---
Year Q"u'lnlity supplied to Quantities supplied 

SAIL Steel Plantl to non-SAIL Steel 
(in I:tkh tonnes) illanls 

-----------------_.- --------------... 

1978-79 3G'68 2'64 
1979-80 38'3& 3' '5 

1981'1-81 35'55 3'6, 

Iglh-82 38'09 +'1'15 

1982-83 3"42 9'14 
- - ------~------------------------- .--. __ ._----
2 _ 45 During tbe course of evidence of the representatives of CCWOI 

BCCL, till Committee enquired about the reasons for lesser supply of 
washed coal to SAIL Steel Plants over the years, The CMD, BCCL 
shlted as follows:- -

"TIle total .,toel plant requirement is coordinated by the Coal Con-­
troller. His bwiness is to coordinate the supply to all steel 
plants in the country whether they belong to Steel Authority or­
to olhers. Apart from Steel A.uthority, we have planls of the­
Tatas as well as we had earlier lISCO, now this iii also under 

;.- Steel Authority. All these are taken into account together and 
the Coal Controller makes the programme every month as to-

."'. , who shonldget what coal and the total circuit of steel plll11t is 
considered as enz 'Whether it is public sector or the private 
sector and on that b:1Sis Ute coal is distributed .. So, depending 
00 whether Tatas or the captive plants of liSCO, capti"e mines 
of lISCO have beer; nblc to produce enough for these plants, 
it has become necessary for the Coal Controller to reaUocate 
coal. Althou!;!h the total production from our washeries has 
been quite high during the l&3t year. the Steel Aut110rity did 
not get UII much because the quanti·ty had to be inctcased for 
others. Otherwise they would have suffered. So, taking 
the country as a whl)le. this decision was taken by the Coal 
Controller's Ml!tini~atioJl and we jU1\t accept what tJrey decide. 
Of course they alway .. form a Committee to decide this matter 
in which. our ~'eprcsentati\'e-:i are also there_ Our vew point 
flas been Ihattakin!! the entire steel supply into consideration 
whkhc\'er is the be~t ~l1ocation should be made." 



31 

2.4;, Ask~d. about the other sources from which SAIL steel plants 
'W~re gelling the coal, the wiUltSS stat~d;-

-'Apart from the coal supplied from the washeries, tho steel plants 
get some direct supply without washing, some of the coal 
which is so good that it does not require any washing. So a 

pol"tion of the ~hortfall is supplemented by direct feed to 
lhe sted plants. It is mostly from the Jharia coal field" 
ot:<;ause tllnt coal docs not require wac;hing." 

2.47 Asked whether the sU'pplies made to steel plants were adequate 
to meet thefr demonds, the CMD, BCCL stated that they were Rot meeting 
the demand to the tune of 1 million tannes. 

2.4S The Committee enquired about tlt:- difficulties in meeting the full 
demand of sted plants. Th..: CMD. BCCL informed that the maiopr-o­
blems werc coal production and wap;hing (')If coal and plans have been. 
made for both things. Govi:rnment han !!iven the sanction for opeoin& 
new mines and washcrics and hy 1987 th;,r~' ,:,.()uld be no shortfan. 

2.49 f\~k~d abn"t th~' <;t .. -p' Llkcn to fill lip gap between dem~nd and 
supj1ly. ,he CMD, seCL stnted:-

"For wiping out this gap. Sleel Authority of India have thought of 
ha",in'! imported coal to meet their requirement. This is one 
step they are taking. 

The second thing' is that we have requested them to ask the R&D 
wing of the Steel Plants to see if they can utilise some non,.. 

coking: coal in steel making. 

Tht third thing i6 that we are trying to see if we can reduce the 
coke rate. that is consumption of coal per tonne of steel. At 
rresent, there is :1 certain quantityot coke required per tonnd 
of steel. An en'lr! is 1r.in~ made by th-;~ Steel Plants if they 
('nn rc(!tl";e the r.:quirem'~nt of coal per (onne Of steel. 

AJIOther thin~ that they are. doing h to have some chang'! in the 
procros<s tc::hnology, They are trying to go in fm" sintering 
plants. Wherever there arc sinterin~ plants. the CODsumption 
of c,oal bccom.!s te<\~er. Then there is a process of stamp 
ch~rgjng. If they do that. the consumption of coal becom81 
lower. 

In our country. vario!]" .. tecl plants have I?ot different consumptions. 
The lISCO ha-~ got a verv hil!'h cons\lrnption of coke. Yet, 
Rhilai and B(}ka~o have i!.ot lower consumption. TIle Taw 
bav.: aho low.:r cOD5umption. So. the steel plants by various 
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methods are trying to reduce the requirement of coal. In this 
way, the gap can be reduced." 

, . 2.50 During the evidence of Department of Coal,· the Committee en-
quued whether there was any perspective plan to augment the ;supply of 
raw coal of adequate quality to 'the washeries for meeting the require-· 
menta of washed coal Of the steel plants. The Secretary. Department of 
Coal stated as follows:- • 

"We have b.!cn making a detailed stuqy in consultation with the 
Steel Department as well as SAIL regarding the requirement 
of coal by the s~eel plants based on their requirements over 
the years. A number of Committees have been going into the! 
mattcr. The last Committee which went into it was in the yean 
19tH. It was Chattopadhay Committee. It was set up in, 
February, 1981. It studied the projections of hot metal by 
the Steel Plants and the demand of the steel plants for prime, 
medium al1j soft coking coal. This has been worked out upto 
1989·90. The steel sector had put up plans for expansion. 
Lately the Steel Departments programme of expansion is under­
going revIsion. We are all preparing our Seventh Five Year 
Plan. We are in touch with the Steel Department. Now we 
have set up a Committee under Shri M. Jha, Director, CIL 
to review the requiternent of· coal by the Steel Plants. This 
Committee has been appointed on the 28th July 1983 and 
within three months it will give iIi; report. 

By the end of the Seventh Plan period, we would be needing about 
50 million tonnes raw coking coal agaihst34 million tonnes 
now. We shall have to increase produ::tion to meet this re­
quirement Of raw coal. At present we have fifteen washeriC1i. 

We have to add a number of washeries to meet washing require­
m~r.t of 50 million tonnes of coal. We have drawn up a 

detlliled programme of washing and of having new washeries. 
Some of them arc under construction. We oope to meet the 
full requircIr'.mt of the steel plants in the neltt Plan period 
also." 

2.51 The Committee further pointed out that the steel plants were 
importing I million t"nnes, of coal and wanted to know as to wben the 
country would \b~ self sufficient in the matter of coal fdr stool tXants. 
~ Secretary. Depnrtn1ent of Coal litated:-

"Never, for the simple rea.'IOD that the high quality coking coal is 
not available. Even after washing, We can meet the quanti­
tative r~quirements only. The ash content will be high. If 

certain blast furnace wants coal· mix of a certain quality, as. 
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the Chattapodhyay Committee observed, they would not re­
quire more than a few million tonnes of imported coal. If 
you adopt the latest technology, for example, in Ving St~l 
Plant and in the biggest blast furnace which is more sophisti­
cated, you may require very carefully mixed quantity of coal, 
iron ore and other things. There, th:: ash content is very 
important. Out of the total coal bei.ng used by the 5teel in­
dU$try, 99 per cent will be ours and about 1 per cent will 
be imported." 

He further stated: 

"The rcal cause is not the lack of sufficient coal but laclc of coal 
of the required special quality. The type of coal which we 

cannot produce / has to be impolted.·' 

The Secretary, Department of Coal added:-

"In quantity, we will be self-sufficient. But in this low ash con­
tent coal. we canont be self~ufficient." 

2.52 'For nUUntainiDg theefticleftcy of blast ~ees ..., avoiding 
deletcriou..~ effect on steel making furnaces. coal with ash conteat DOt 6-

........ 17 per cent (+ 0.5 per ceat) is nquind to be used ia 6e .. 
pI&!lt"i. During the years 1980·81 to 1982-83, lII!i against fire projected 
DiOrms of 15 to 17 per cent of ash conteut in the cl'e1Ul coal, the ash COD-
teat in the deaa coal produced by CCWo washerfes I'8llgeci between 18.8 
aad 22.8 per cent. Admittedly there have bet." complaints fnJm steel 
pIa .... as about high ash e,ontcnt in t'he washed coa~.--Ac(ording to HCCL 
the main reason for bgih aSh eontent in the dean coal was that the row 
coal fed in the washeries was comimg from 10IWet' and deeper !ie1UIIS, wldda 
-were baberelldy of poor quality ba'ring JDOft of ... COIItetIl. . TIle probIeIn 
had also a~ated because the o.erall avAilability of good quaUty prime 
coking coal bad been consideFably . depleted with the result that, prime 
·cokirg coal of lower seams wiftt relatively inferior wa.~habOlty c ....... u1s-­
tics bas been supplied to the Wll8beries. The soludon to tbe ~ 
lay only w iDeressing die pmcb:don of ,;ood primary cokiog coal IJoy 
identif~ potcDtiai areas in the vlrious ~ miDes. TIle CoIDllliUlee! 
have been inforrnecf that for this purpose the work ~1II rec:onshuc· 
tion of the eadre Jharia coal fields had been undertaken. The scheme 1M 
expeded to cost about 5,000 crores and was likely to take a period of 20 
years to complete. This i.t; obviously a long term plan. But to cope "ru. 
tile inaediate requirements of coking coal of requisite quality for steel 
',."... there is Deed for taking short term and re8u't-oriented 1IIL'IIsumt. 

2.53 o.e of die objediwa en .... Ia .'1 ntemItt ... GAMI.b. of 
'CCWO to BCCL ,..; .... wifta tilt .......... __ /~ ftI ..... 
-coal II1ds the tOmtIIIDI areas of tile lotMhc:.l1es ,,'OUid be so .......... 

the Chattapodhyay Committce obscl,cd, they would m)t re­
quire more than a few million tonnes of imported coal. If 
you adopt the lalc~t technology. for example. in Vizag St.:cl 
Plant and in the biggest hlast furnacc which j, more sophisti­
c;lleu, you may n.:qllin.: very c~irduJly rnixl:d qu.antity of cNI, 
iron ore and othcr things. Then:, til: ash content is very 
important. Out of the total coal hein!:( used by the tiled in­
du~try, 99 pcr cent will be ours and about 1 per cenl will 
be imported." 

He furth~r stated: 

"Th;.: r,:al cause is not the lad~ or suflicicllt cllal hilt lad. of co.,1 
of [he' r.:quircd special quality. The Iype of (·.oal whieh we 

C~J!1n,)t pr\ldllCC li;IS tll he importcd." 

Th~ S\,·.:rdary. Department of enal added:-

"/n qll,lntity. we will he' sdf-slIflicicnt. But 111 this low ash C(ln­
tent coal, we canont be scif-sliflicicnt." 

2.52 For maiJltllin~ the cfficiency of blast furnaces amd avoiding 
deleterious enCl'! on ,,1~1 making furnaces, coal wit'h a<;h content DOt cx-
.~ 17 per cent (+ O.S per cent) is required to be used in tile ikel 
pla,.,t... Durin!! thc ~·,~ars 1980-81 to 1982-83. m; ngain.'it "he projccred 
norms of 15 in 17 per cent of ,g!ih content in the rI"sn {'ool. the ash con­
teat in the clem! coal produced by CCWO washeries ranged between 18.8 
and 21.8 pl.!r rent. Admittedly there have bee,:'! compinint<; from ~'wel 

phn~ .. ahollt hi~h Ilsh eontellt in the wn .. hcd cmll.--I\ccording to nC(,L 
the main reason tor hgih ash ('ontent in the dean coal was that the raw 
enal fed in the wa"heric5 was ('omi,"'~ from I()~·cr lind dCt.~r seam~, "hicb 
'Were inherently of poor quality having more of ash content.. The problem 
had also 8J-1!ravatcd hl'cau~e the o.crall availability of ;!ood quality prime 
COking coal had been considerably . depleted with the result that prim(.~ 

coki .. ~ coal of lower scams witt. relativcl~ inft'rior wllshahiHty charadr'ri~­
tics has been supplied to the washeries. The ~;olutjon to the prohlem; 
lay only i.:l iocre3"ing the production of r,ood I'rhmuy colJ~ coal by 
identii~ing potentiaJ areas in tbe various histi!,g mines. The Comnlittee 
have lJf't'n int'ormed' that for this purpos(' t.he work rcg1lrdin~ l'N'on .. huc­
tion of the entire .Jharis· "osl fields had bl'en undertaken. 'nll~ schcllK' jli 
expected to ellst about 5,000 crores and was likely to lakl' a period (;r 20 
~'C3J'S to com,llete. This is ohvi0U5ly a JollA IeI'm plan. Rllt to cope willi 
the il11lbcdiate requirements of cokinl! COlli of requisite quali1~· for ~fl't'I 

p.mts there is Deed for taking short tenn and re. .. ulf-oriented mc.~a..-ure ... 

2.53 Oae of the objectives envisaged in trarwfenia. the ()MIeI'8hi.p of 
'CCWO to BeCL was that with tIw reorpaisatioD/rec~on of a.rIa 
-coal "leis t~ ('Ommaad .-eft!' of the wla!!lheries ,,(luld be so ra1i4)nahd 



88 to give coal 01 the requisite q~y depending upon the tedlllique 01 
the waShing ill tbe respective washeries. The Department of Steel feel 
that there is ·lIO judicilqi distribution of available raw coal to various coal 
WIIIIIeries. The Secretary Coal bad i. a meetiag beld on 23 SeptelDlter. 
1983, also expressed similar fcelin~ wben hi! obsen'ed that "there ap­
pe.-ed to • RO proper procedure for sekrioa of IDiIIes for supply of 
raw coal to washeries." The Ccmmittee cannot h"l emphasise that im­
mediate ~1eps need to be taken to en!ml'c that as 'far :t~ pos.9b~ ra1'l' coal 
suitable for w:Jshinl! ~~ respective wa!lheriocs 8houl~ be supplied from th& 
already ilkntilied collieries and seams. 

2.54 A"otbcr step thaJt can be taken to minimt .. e the p1'ohlem of poor 
quality leed stock for Wll8beries is that ceaI produced by ditferQt collieries 
Of BCCL may be so scientifically blended as to emure sui~able feed for 
tbe waslaerie5. . 

2.55 The existiDI! wasb.erietli which were orir,inIlH~' cklsigA~d to prOl'C!l..1J 
raw coal of ccrtaiR a;,!1 COAteat 4Ire not able to bring down the a'ih t(l the 
level delli~ by the steel plants be~ause of increase in the degrce (lJ 1J:Iih 
conrent in rllw roaJ. In order to tackle this problemsomlt moditications 
are stated to have already beea made in Dugda I. Dngda II and patlterdih 
waqherieli. The CommiUee de .. ire that it mny he l:on~idcred if furt"'~ 
modiHcDdons can be carried Ollt i . ., the exi"tin~ phmt.'i and eqmpmrnt with 
8 view to ensmc' tbat ,..-ashcd roaf with requisite ash content may be oh­
tained "om the available feed stock. 

2.56 The Committee 'have been informed that R&D division of RCeL 
wa'. doing a lot 0[ work, with the help 0[. the Central Fllel ~lIn:h 
'.litute, on tile quCstJOIl of redud::lg ash contents cf the 'Washed coaf~ 
Some processes like 'oil agglomeratioo'. 'deminer:IUsation' and 'b1eachni~' 
ba~ been developed and are being: tested. The Committee feel that Dlore 
concertedcn'or's are required to be P:llt in because ultima.tcl~· only R&D 
will heI, liS M upgracHug the t~hoolo,!y f(lr utilillina t~"e 'Il~"ndtrntly 
available stocks of raw coal with bigh ash content. 

2.57 I,. the context of the 8l'ailable rcsonrn-s of l>Time eQkjn~ ~I);.l\ 
.... tile \v"'Ibi~ facilities in n',e enuntr~'. the Se.rfl.>fary 1.'011,1 !lsin'ed :l very 
bleak pidure by shltin~ that tbe country can ncar l11'l'Ome sclf-suffirlcnt 
Ia tile lUtter O'~ cokinl: coni of rClluisit(' quality and !iome ql!liIntit~, (If 
coIdnJ: coat will always 'have to lJo4! imported to meet the totat rcqaire­
ments of the st~1 pla1l~. 19 onkr to overcome tbi~ C..,,.....iRt in ~t.!lIrd 
to sted rrotiudion in the country. the {'ommilttA:c f'~el tltere is neecl for 
inb-odllcing chnll~e..'i nod modifications not only i.,. the wttS~ries and colieriu 
bot rl~ in tJ.e steel plants. '"'~ desianil11! of the ne'" steel pI.::aAs and 
for that mattC!r d~ Of ThennaJ Plants as' well. "hfluld he ~ ill 
_re in t1 at.aner that tbev ~ able to "Ia wltla the quality of coal availa­
ble .. tile ('otnlt~. TIle' CoanRittee .~e{l hardl~ emptul"ftle .hIlt ftlII!f'e 
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shnuId be complete lUId close coordination between the ~ of 
Coal. Steel tit MiDes SO that there is .. In.tegrated app;oach ... ..... 
aelf.rellance in regard to supply of coking coal for ~ produdl .... . 

E. Disposal of MidcUi. 

2.58 The Washeries at Dugda I and Patherdih arc designed as three 
product washeries (i.e. clean coal, middlings and rejects). 

In the case of two product washeries (Bhojudih and Dugda. 11) entire 
arising (which has average; ash content of about 45 per cent) at Bhojudih 
is c1:\ssified as rejects/sinks but arising of Ougda I( (which also has 
average ash content of about 40 per cent) is classified as middling! 
by-pwduct. 

2.59 According to the policy laid down (January 197.1) by the Govern­
ment of India that the thermal power stations in the country should utilise 
inierior grades of coal and that those which are located near the coal 
washeries should utilise washery middlings having an ash cORtent upto 
45 pt.T cent, the foUr Washeries are linked to the following thenllal f'0\\,I,.'r 

stations for disposal of mtddllngs:-

1. Dugda, J Washery 
(3 prodoct) 

2. Dugda II Washery 
(2 product) 

3. Bhojudih Washcl)' 
(2 product) 

4. Pa!hcrdih Washery 
(3 product) 

") t Chanclrapura Thermal Power Station of 
{ Damodar Valley Corporation (DVC). J . 

Santhaldih Power ~tation of West Bengal 
State Electricity Board. 

Cbandrapura & Durgapur ThcrmalPower 
Stations of Damodar Valky Corporation 
(OVC) .. 

2.60 In this connc'clion Audit have pointed out that in accordance with 
the above policy, middlings from Dugda I and II Wasberi~ were stacked 
together and were being supplied to the Chandrapura Thermal Power 
Station of nve up to June 1973 when it was dcdded in consultation with 
representatives of various Ministries of the Government of Jndia and DVe 
that no thermal power station wou!Li accept middlings of higher tha. 
32 +.3 per cent ash and hcnre the middlings from Dugda IT Washer)" 
sholTld be ~ent to the power station only when the Wasliery was converted 
into a three moduct washer\', Accordingly. Dugda I middling.s were 
segregated ata cosl of Rs. 8:90 lakhs during July 1973 to February 1974 
and 5urplied te the DVe power station from February 1974 altmgwittlt 
a part of frab arisings. . 
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2;61 Owing to space limitations, inability. Of Cbandrapura T'nenna! 
~rStation (crPS) to take fully the middlings of the third shift and 
«casionat break-down of CfPS conveyor belts, a part of ~rjsing of middl­
ings of Dugda I Washery, however, continued to be stacked with middlings 
of Dugda II. The total quality so dumped was 42.39 lakhs tonnes upto 
30th April 1978 (6.00 lakh tonnes valued at Rs. J.43 crores of Dugda 1 
and 36.39 lakh toJlJlt>S valued at Rs. 8.27 crofes of Dugda II) valued at 
Rs. 9.70 crores (as on 30th April 1978). The expenditure incurred to­
wards dumping upto 30th April, 1978 amounted to Rs. 94.91 lakhs. The 
accumulated middlingsjrejectsare yet to be disposed of (August 1981). 
The Management informed the Audit {March 1977 / August ]981) as 
foUows:-

(i) "Accumulation of middlings stock has been going 011 since the 
disposal/sale arrangements could not be found out for all the 
quantities produced especially for Dugda II. middlings. 

The .stock of rejects is increasing and may continue since 
the same is not vendable." 

(ii) "Sale of middling.~ had picked up and a quantity of 7.32 lakh 
tonnes had been sold in 1978-79 and 1979-80." 

2.62 Further the Bhl"Yjudih Washery was com~ili'ssioned in November 
1962 whereas the Santhalidih Power Station went into commercial opera­
tion from June 1974. The rejects/sinks of this Washery have, howcv~r, 
not been accepted by the power station so far (August 1981) on account 
of high ash content (43 to 45 per cent) as against its reported requirement 
Of coal with a maximum ash content upto 32 per cent on rake-wise analysis. 
1lie entire arising 1(39.48 lakh tonnes not yet valued) during 1962-fl3 to 
1977-78 (upto April 1978) had been dumped at a cost of Rs. 69.56 lakhs. 

2.63 The Committee have been informed that the stock of middlings/ 
rejects at the end of the year 1982-83 in ,respect of all the coal washerics 
was as under:-

Dfqtl.-I 

Middlin~ 

Reject. 

DIlltitJ-I' 
. Middling. 

Rejects 

.. 

1'°9 
-----_._------_._---
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jlho;Uliih 

:\Iiddlings • , f , 0'017 

R,.jc:ds ~ • • • 39'63 

Po/he,dill 

~.riddJings ll'55 

Rr:jec\. 5'77 

2.64 Thl! Committee desired to know d1e reasons for the accumula­
tion of huge stocks of middlings in the four washeries of CCWO. The 

CMD, BCCL explained: 

"We are facing difficulty in rcgard to the rcgular off-take of mid-
dlings be~ause middlings are not required, There is no ro­
quirement as such just now, And, therefore, the stockpiles 
of middlings have been going up. The middlings have got 

• high ash. High ash middlings are consumed only in power 
plants at DYe's Chandrapura and DVC's Durgapur.· But 
most of it is not taken by anypody. There is some kind of sale 
to those who take it for other consumption like domestic 
cOJ)sumption for fuels etc. But, at present this salp is very 
much limited because of the ash in middli.ag. So, I am afraid. 

we have not been able to eradicate this problem of middling at 
the moment and we have many heaps of middlings in our wash­
cries. The middlings contain lot of carbon and because of this 
on heating of the' heap of middlings, we get smoke and fire. 
This'is one of the continuing problems." 

The witness further clarified: . 

" ... About Bhojudih and other middlings that are collected, the 
point is that when the washery was installed, there was nQ· 
source which could take this middlings for their own consum­
ption. Santhaldih power House had come much later. But 
even then its design would not be able to take 43 per cent 
ash whiCh was rather high ash for the power pJan(. They 
would have some better coal than the middling. So middling 
i~ being sold us it is on the goodness or badness which it has' 
at the moment. It is not seIlin~ the entire tonna,!e that is 
produced froOl the wMheries. If therc are new technologicl 



developed for which lots of attempts are made, even 43 to 
53 per cent asb content are utilised for power generation. In 
our country also one plant has been started with fiul.ijzed bed 
ooHers. l'h~rcfor,e hiib ~h cqals like the ones having 50 to 
60 aU ()()J1tent can' be utilised. One power plant has gone 

into usc: 'there' are 'othei's which are now 6eing designed for 
being tried at diffcr.cnt places. When this is doni:, then all 
these middlings can be utilised in those boilers of the power 
house. . Upto this time such thing ~as not been done. It will 
be ~ifficult to make use of the middlings. This is why the 
consumption does not pick up and people are not interested 
in takinl them." 

2.65 Asked about the possibility of utilisa'tion of middlings, CMD. 
BCCL stated:-

"Upto 40 per cent some power-houses arc already taking such as 
the ClIandrapura, Dmgapur. Some other power houses of 
the country arc also taking it. But beyond that mQst of the 
people are refusing because it causes fire-outs in their boilers. 
There are other uses, e.g. making domestic fuel by the process 
of briquetting and pelletization. If peUetsand briquottes are 
made by a process of dc-volatilization, then in a smaUform it 
comes out. It is a clean fuel which can be taken ,to places 
where smokeless fuel is required. Because of the process, the 
cost of pellets 1)ecomes quite high. 

We 'have ~et up some factories now. In Dhanbad, we have a pel­
let .factory, to use this kind of coal. Thereby We make small 

lumps round or fiat, which can be c:lrried to urban areas for use 
in ovens. But the price becomes high, so. it cannot be used in 
rural areas. Nobody there has the wherewithal to use it. 
In urban areas like Cu1cutta, it is being used. Its price is Rs. 
450/- per ,tonne. At Neyveli also.' tltere is a similar thin~" 
called Leco." 

2.66 The Committee were imormed that the present power houses were 
not actually able to utilise the middlings which haTe ash content of 45 and 
50 per cent because of the design of boilers. Asked about any prospect 
-of changin/Z the boilers by the power houses sO that it becomes possible to 
use the middlings, the CMD, BCCL stated: 

"It is a question of keepin~ the pilot project goin~ on. The total 
outlay becomes quite high. First, it has to be taken in the 
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pilot proje~ and then followed by larger plants. No larger 
plant has yet been set up. Once tbis is acceptable in smal­
ler plants, perhaps the larger plants will come up." 

2.67 The witness also informed the Committee that BHEL have tak­
en coal fNm different washeries. On that basis, they have started their 
own design. The Central Fuel Researcit Institute at Dhanbad is more 
or less coordinating on this iS9Ue. They have also set up a small plant 
in their laboratory. They are experimenting with different coals and to· 
see and advise BHEL and others how they could make boilers for this 
cool. Worke~s has been done on this, but for larger plants they have not 
yet started it. 

2.68 As to the efforts made for reduction of ash contents of mid­
<llings/wasbery sinks with a view to make them suitable for use in power 
houses, the BCCL, have in a written note stated:-

"Existing Washeries 

(i) Dugda II Washcry is presently a two product Washery i.e .• 
producing clean cO'oJl and rejects (sinks). The sinks have an 
ash percentage in excess of 35 per cent and hence are not 
acceptable to the power houses. Power Plants also do noll 
wish to take. the rejects of a two product wa9hery for tbeir 
own operational reasons. A scheme for conversion of Dug­
da-II Washery to a 3 product Washery has, therefore, been 
taken 'Up. The sinks produced at the Washery are to be 
washed to yield two fractions i.e., middlings and rejects. 
These middlings will be suitable for tbe power houses. The 
construction w(l1'k has been completed in July' 83 and No­
IO:ld trials are in progress. 

(ii) Th(' fcheme for upgrooation of sinks of Bhojudih Coal 
Washery could not be operated due :0 various un-avoidable 
operational constraints as a result of heavy deteri.oration in 
the quality of feed stock, as compared to qutlity parameters 
anticipated at the design stage. An alternative !IIcheme for: 

production of middlings through baum jig wash boxes was 
planned and implemented from ] 979 onwards. This !ilCheme 
involves screening of the middJings of the ji~ at 6 mm aDd 
material of 25 to ~ mm having an'asb content within 35 per 
cent can be generated. By fhis way around 4000 roonos of 

true middlings per month are bejn~ produced from Bho;udih 
Cortl Washerv an" dC$J,'latcbed to Santaldih Therma] Powe; 
Sta~ion of West Bengal State Electricity Board." 
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New Wos"el'ics 

All new Washerics recently built aDd being proposed for future' 
construction arc 3 product Washeries producing clean coal, 

middlings and leje(·ts. In these Washeries, the circuits 
have been So designed that the middlings produccd will have. ' 
an ash percentage of t, 32 ± 3 per cent so that the midd1ings, 
arc suit.able fOr u!'e in power Houses. 

A new process of coal slurry benefici~on has been developed by 
CClr:ral fuel Re.~carch Institute of CSIR through the appli­
cution of Oil ASg\emeration technique.. A to Tonne Per 
Hour Pilot Plant is being crected at Patherdih Coal WBshery 
fOr (:oal ~Iurry llpgradation by thi, !lewly developed ,:echnique. 
The plant is likely to be commissioned around January/Feb­
ruary, 198.. Depending upon ,the success of this scheme, 
possibilities of cummercial appliootion of the same for bene­
ijciation of Washery middlings/sinks af:er tHeir fine grinding 
can be explored, " 

2.69 Asked :-.bout the latest posItIOn in converting the ~gda IT 
washery to It thlce produc: washery, the CMD informed the' 
Comm:ttec: 

"Th(' latest position is that this is compte.cd and it is under trial .. 
The information to us from those who arc 1!rying is I~t by 
the end of this month that is July, the trial wouid be over' 
and that ufter thuL, the normul operation would start." 

·lnregard to the scbcme for upgradation of. sinks of Bhojudih washery 
it was stated in evidence that the project bad since been. completed and! 
.. this is also under trial and the trial is expected to be over by the end' 
/of ,Jiis month (July 83)". 

2.70 Referring to the largt stocks of middli~ collected in different 
washer.ies, tl'te Committee pointed OUt -that people in the country were­
sutIering from acute IlCarcity of coal and the~fore efforts could be made' 
to dispose of these' stocks of middlings. In this connection the CMD~ 
B(:CL, stated: 

"The main promcm there is transport. People in Uttar Pradesh 
Haryana and Pl!ojab want coal. If they ;~ake this middling, 
it has )ugh ash. They carry it all the way.' It is very costly 
for them. So, they do not like to take it. Rather they would 

like to carry better quality coal. That is the problem," 
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2. 71 ~ked as to how supplies of middlings were made fo variOUI 
COOSUlDel'S, tile witness stated: 

'"There are two ways of ma.ijn:g the supplies. Some of the mid-
dlings are linked to power plants. They get wago.os allot cd. 
It is done by ,the linkage eom¢t:ee which is opcr&tiag at 
tne Ministry level between coal, railways and the cxmsumer. 
So, they link it and then that goes by railways to -the power 
house. The others are offered as it is where is at c::crtain. 
price which is very nominal. They can tate by tnm. If 
they can obtain wagoDl, they taq by wagons. It is offered 
and it is also advertised. But unfortunately there are "DOt 
many gradations in middJings primarily because of the high 
asb and high cost of transport." 

2.72 In a lotter da~ 3rd September, 1917 addressed to the Secre­
tary, Dcptt. of Ste-cl, the Chairman SAIL inter alia stated as under: 

"CCWO has an accumulated stock of middlings to the tune 01. 
about Rs. 7 crores. Ten:der Notifications floated by CCWO 
sometime ago reveals that -these middliDp 8I'e aaleabIe 
and C~ fetch a price at which - these have bCcn valued iii 
accoUllt$.A good n~ of paJ1ies ·are in'.erested iu tbe8e 
middlinSs and are ready to pay the initial deposits but :ocn. 
is creating difficulties in the disposal. In.:his OODDeCtioa; 
a copy of Telex dated 23.8.77 received from. HSL ia CIIClaIcd. 
It would be observed therefrom that BCCL is c:reatins difti-
cullies in ,;he disposal of these middlings probably with the 
intention that middlings are transferred to them at nit wlue 
atongwith ·the Assets and liabilities of a::wO which ip&O-fllCto 
would mean llD equivalent lOSs of Rs. 7 c:roree to HSL. 
Needless to say, in addition, estimated savings in the event 
of CCWO remaining with HSL instead of, transferring ilta 
BCCL works out to about Rs. 7 crores per annum." 

-2.73 During evidence the Committee pofnted out th8l~ although BCCL 
comidered that 111,jddlings had no value, the SAIL had been assigning 
definite value to the stocks of middlings while preparing their annual ac­
COtmts. The CMD, BCCL stated in this conneCtion 9S undez-: 

"The fact is that it is lying fOr many years, and a good quaodty 
of it has been wasted by burning, because there is spontane­
ous heating which occurs in these heaps; end fire starts. It 
it;; more Or less lying UDUSCd and discarded. We have put 
a value because middlings also have got some carbon in them. 
In fact, tllat is why BCCL and SAIL had some diflerence c:L 

5088 LS-4 
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opinion ebout their tako-over. SAIL wanted middlinl price 
to be quite higb,and wanted them tQ be banded OVet to BCX:L 
aF. an asset. We did DOt agree. An in:-er-Mini.steria:l goup 
i, looking into this. ,It is one of the products of the washeries. 
SAIL have assigned a certain value. to iIt. FOr the last ten 
years, 8 little bit of sale has . been going on. Some price hu 
to be fixed. Some realisation has been made by selling these 
materials. The price has changed in course of years. There 
is a certain ,-alue alttached which is mentioned over here. But, 
to keep it at zero wlue perhaps would not have been fair. " 

2.74 In this connection, the Department of Coal stated in a written 
reply as follows:-

"Middlin~sl1'eject!; of these washeties axe being sold by Central Coal 
Supply Organisation of SAIL. The aooounts of .these follt' 
washed.es of C(.WO also fonn a part of SAIL's aocountand 
Ill.:: estimated value as well as cwnulative profit in respec1) 
of middlingslrejects have been giv~n by SAIL. Since some 
of middlings are saleable and 'efforts are being made to itn­
prove the quality of middlings/rejects, it would not be correct 

to say that these figures are fictitious." 

2.75 In the same context, the SAIL have in a note, "tated: 

"BCCL was of the opinion tlun the middlingS! and rejects are not 
marketable. Howe~er, CIL is seJling washery sinks of their 
own washeries and coal of siriillar quality in large quantities. 
It j<;, therefore, not understood as to why BCCL consider ,this 
material as not Sl81eable and desire it to be passed on to them 
.\t nil· value. According to the actual analysis of Dugda II 
and Bhojudih. sinks, the material qualifies for Grade-G coal 

for which Government has fixed a statutory price of Rs. 58 
per tonne. The material, therefore,. should be saleable other­
wi~c' Government would not have declared a price for it. SAIL 
has s~lcceeded in selling 6.28 MT (total sale) of middlingS! 

Upto 31st March, 1983 since ]976-77." 

In another note, the SAIL have stated: 

"As on 31st March, 1983 there was a stock of 7.6 MT of middlings 
and about 6.3. MT of the sinks and rejects in all washerieSl. 

The midd1in~s. at Bhojudih and Patherdih are getting sold. Even 
at Dugdl\ where there nre huge stocks sufficient quantities are 
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'being sold every year. Position of sale 0( middliDgs and re­
jects from CCWO from 1976-77 to 1982-83 is 8IiII fo11ows:-

1976-77 

1977-78 

1979"80 

1980-81 

1981-82 

Ig82-83 

Total : 

Closing Stock as on 
31-3-83 

Sale of 
Middlings 

(Tonnes) 

Val\le 
.. (Rs./Lakh&) 

Sale of· Value 
rejects (Ra.jl.akbs) 

(Tonl~es) 

-----. ~------------
9,38,30 7 "'S~'95 4,692 I' 51 

. 10>41,654- 456'34 :;135.48 28·06 

12,5°,97(; 71:;l'9~ ~40,263 117'10 

8,94.303 63 1' 58 461,976 192'91 

10,24,611 970 'gB 331,469 199' 14-

11.25.957 IIlgB'OS 3M,8lO !l~'115 

---'.,'"'--_ ..• _-_._---_. __ . __ . 
62,75,801) 450S,Ihl 19,62,695 8SII'94 

• 
-~~~.------.----- .. -- ........... _ .. -

, *The stOOks of rbjects .and sinks have not' been assigned any value. 

From the above, it would be clear that in both the cascs there i& a 
market and as such, there is justification for. booking them in 
the accounts. If vigorous efforts are made, the sale can be 
increased substantially." 

2.76 It is seen that following the Government's decision to tra.nsfer the 
four coal washeries of SAIL to BCCL, representatives of SAIL and BCCL 
had .two meetings to discuss and finali$e the modalities of transfer .. ln these 
meetings certain basic difference in regard to the assets and liabilities to 
be taken over by BCCL cropped up. Among these the major issue related 
to the valuation of stock of middlings and reject~. ' At the end of March. 
] 982, CCWO had a stock of 69.29 lakhs loones of middlings' valued at 

'Rs. 22.91 crotes Bnd also a stock of 58.68 Ja1chs tonnes of rejeCts fot 
which no value had . been assigned in the accounts. 

2.77 The viewpoint of SAIL in regard to veRdability of middlings is. 
.contain~t in the following note submitted to the Committee:--

to BCCL does not appear to have taken any effective measures for 
the disposal of Bhojudih Sinks and Dugda n middlings. On 
the other hand their strategy seelns to be that the entire accu· 
mulated stock as on 31st March 1977 of Bhojudih si~b 
(36.42 lakh~ tOMes) and Dugda n middlings (33.11 lakh.; 
tonnes) be passed on to them by' HSL at nil value. It ap· 

pears that the saJe of these materials to BCCL would 
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commence only after the transfer is executed. In this connectiou.,. 
if any be mentioned that Bhilai Steel Plant had agreed to take 
5000 tounes per month of Dugda II middlings. Though the 
decision was communicated to CCWO for making arrange­
ments to despatch the said quantity in the rake loads to Bhilar 
in March, 1977 the movement is yet to take place. Apart from 
the concern of the HSL to get the stocks liquidated and im-­
prove its cash position it is not in the overall interest of the 
nation to allow the by-product to go a8 a waste or leave it to 
the mercy of nature specially when increasing stresS' is being 
laid on the better management and utilisation of wastes by­
products. " 

2.78 A serious problem in the satisfactory 'functioning of the CCWO 
w8!lherl(,! h!!s been-~ pour off-take of the middlings, whk.a- is 8 oecasary 
hy-product of a coal washery. By the eDd of the yf:IIIf 198Z-83 the to.t 
wasberies bad accUJmJbllled ~ stocks of midcIings, wIIoIe value will 
III!I5eSlled at Rs.29.14 crores. The Committee was __ ~d to learn 
fIIat the valuation of mi~ .. been a bone 01 contell"lio31 betweeD 
die SAIL and the BCCL aad was a vital factor leading to deray in flnaIisa.. 
- of modalities for tnmsfer of ownership of the W8l!lberies. 'ibis iad.. 
....., pl'OVitIes a cue to tile lack 01 eftorb OD tie ... of BCQ., .., .,. 
pGI!Ie of the IK.'CUJDVJatecI sfo.eks 01 middlings. After having takm a poe(­
tioa that themkldlinp should be ~ OBi by SAIL to BBCL at nil 
VIIiae, the BCCL did not obviously put in my eftortJi to diipose 01 tile 
middlbags lest they were proved wrong, Otherwise tbeI'e C8Il be DO ju!Itifi-
cation te .. DCCL to COID8ider that the middli., were not .... ketabIe wIIeDr, 
1IIIdc1Iktgs I wasbery sinks 011 similar quality of the other washeries of Coal 
Jadla Ltd. were selling in large quantities. Further in view of the ovenU 
sIIortage of coal supply in the counCry it is inc«>nceivahle tIIat there If;; UOi 

taker tor these JDiddIIDgs, The Committee, therefore, ~ that the dr .. 
a&ii8tances uuder which th«e was qe accumulation should be investiptecl 
for appropriate ac:tion. 

Z.79 Now that the qUe6tion of ownership of CCWO wasberielil seeDI8 
to have bern Onally S(..1tIed, the ComDlittee can only express the hope ... 
.. out ctforts "ill be made to dispose of the accumlated stoab of IIIIiddIbIp 
_ nation's resources wiD not be allowed to go w8Ste. 1be Conual!ltEe 
would Uke to be apprised of the precise sedon taken Mt the maUer. The 
Committee would also be interested fo know at what value the middlngs 
MId rejects have been transfelTed to BCCL at the time of trao..'Ifer of owner­
ship of these washeries. 

2.RO The Committee note that tIle main users of the mldcli ... are 
the thermal power stations. In terms of a policy laid down by GOTe1'nmeDt 
in JlHluary, 1971, the thermal power stations located DeIII' the coal washeries 

.. 
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.al'e required to utilise the washe') midclings baying 8D ash content upto 
45 PCI' cenf. Each of Ihe 4 wa.odleries of CCWO has been, linked to parti_ 
. euJar thermal power station for di~ of middling.!!, However, the . 
oG'-take of the middlings by the concerned thermal power stations has DO( 

been commensurate witb the total arisinp bec8use the ash confeot of the 
middlings wu.'I more than the de!iinthle limito;, 'T'hUi called for action 
either to upgrade die middlings or to modify the thermal piantN so th3t 
tlley could CGmmme middliJJWi witIJ bigher ash conte... The Cormnittee 
haVl.' been infonned that Dugda-ll Washery whick is presently a 2-producf 
'washcry is heinJ! converted into a. 3-product washery. Middlings produced 
by this "'8Shcr~ after conversjon wII be suitable for the power houses. 
1be Committee trlL~ that efforts will be made to complete the coovt"r­
sion wol'k without furtbcr loss 0{ time. 

2.R1 Similarly. a scheme for upgradation of the sinks of Bhojudih 
washery W8.'i stated to be under impiementatiOll'l, The Committee would 
'ike to he informed of the actual progress made in this project. 

2.H2 '( he Committee were informed that new technologies had bl'en 
developed which made it possible to use the middlings with ash contents 
raa~in~ from 43 to 53 per cent for power generation in iOOrmal stDtion<;. 
One such power plant was reportedly lL"iing suell middlings, BHEL w~s 
also reported to be working (m tbe cksigo of a hoiler which can lL'iC middJ. 
ingo> with hight'r ash contents. The~ 8ft f!he steps 1;11 .he right directioa 
and the Committee wish '0 stress that concerted effort.'i should be made, 
to enable la~ arising of middlings with bighet- 9fih contents belnl!: put) 
to economic Ulie. 

1-. Weighment of Coal 

2.83 In their Report under Section 619(3) of the Companies Act, 
1956 on the accounts of CCWOfor the year 1981-82, the Statutory Audi­
tors made the following observations regarding quantity of raw coal re­
ceived and consumed and quantity of washed coal produced/despatched: 

"(a) Quantity of raw coal received/consumed 

The exact 6r near exact quantity of raw coal received h~ remained 
undetermined a5 the major quantity of raw coal received has remained 
uny;eighed especially at Dugda Wasbcry because the washery weighbridg<.'S 
remained out Of order for montb~ together, as per details given below:-

Plant 

Dugda 

Bhojudih 

TonnMl recdved 

12'91 4'9 1 
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Patherdih Wagons weighed al Railway weighbridges.· 
. . . 

The quantity ofraIW coal COD&Um.ed is derived from the c::oal received 
.plus/minus stocks. The I'ecords maintained at plants for the quantity 
COIJIUmecl are unauthentic. There exists vast ditferencQS in quantitiea COIl-
somed as .pet daily production rel*'rts aDd as per log books. The quantity 
consumed as per log books is generally always OD the lower side than 
II per daily prcx:iuctiloD il'8pOrt5. o.g. at Dugda Wasbery it is 20,000. M. 
Tormes less consUJ:DiCd ia each llIIit in some months. 

(lUlJntity of washed coal produced! despatched. 

The quutity of washed coal produced is derived from despatches plusl 
minus stocks. The records maintained at washeries for washed ooal are 
not authentic as there exist vast difference in the quantity produced 
as per daily production reports and quantity purchll8ed as calculated ()11 

tho blUlis elf raw coal fed .as per log 0001$ and yield reductioQ factor 
thereof. 

The exac:t or near exact quantity rX washed coal despatched has re­
mained undetermined ·as the major quantity Of washed <'Oat despatchied 
has not been weighed because of washery weigh br~ remaining out fA. 
arder for months together, as per details giVen bet1owr. 

Dugda . 

Bhojudib 

Pat.herdih 

TOIlraa deapa~hed ~tity in lakb/M. Tonne _4 ___ . __ ...... ·-_______ .. 

Weighed Unweighed 
----------------~ ~~-----

5' '9 

NO 

Nil 

-- .. -.--------~--------------.---. 
(b) .• , • The. shortages/excesses in the quafttity of raw coal received!washed 
coal despatched have ,remained unascertained. 

(e) .... No proper action seems to have been taken for deductions to be 
made for under load coal supplied and/or inferior quantity of coal sup­
plied mixed with boulder.;. sbales and othie.r foreign materials." 

. 2.84 The Committee enquired about the ,reasons for not maintaining 
proper records of receipt and desp:ltch of coal. The CMD, RCCL stated 
in evidence thllt the 1\.'(;ords of recei.pt and despatch wero maintained. He 
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~ "!he weipbridge had officially gone 0\It of ordor." As reprda. 
tile '~g of weighbridges, a representative of CCWO stated: 

" ~~t prescnt all the (weiahbridaes of) washerics are workiaa ex· 
cepting wcighbridgcs at Dugda-I. . Raw coal weiJbbridp at 
Dugda·n was closed, down for its replacement by a new weiJb­
bridge capable at weighing two four-wheeler wagoaB or ODe 
box wagon as the case may be. Since th~ older oue Was not 
capable of weiahinB two 4-whecler wagous, this repJacemmt 
was necessary to smoothen out the manhalllng yard operatiOD. 
The replacement work was taken up in November, 1980 and 
completed by September 1981. However, the working bet. 
ween September 1981 and March 1982 was -interrupted as the 
new wcigbbridgc gave teething trouble and needed adjust.mlelltl 
and calibratioos. Since April 1982. it has been in continuOUf 
operation. 

This worlc was taken up on the advice of the Railways for better 
performance of the marshalling yard and during 1981-82 onlJ 
30 per. cent c:Jf the incoming raw cOOl wagons were weighed 
in Dugda wberea.'1 in 1982-83 96 per cent of tbe incoming coal 
bad been weighed. 

Bbojudih: Bhojudib raw coal weighbridge WllS 0l1t of order for 
capital overall repair in 1981 for 3 months from . July to 
September. Since September 1981 and onwards the wei ...... 
bridge has bcc:n working absolutely satisfactorily. We could 
weigh 70 per cent of incoming coal during 1981-82. Til 
1982.!13 we weiJbed 92 pot cent of the incoming coal. 

Patherdib: The raw coal weighbridge of the Railways bave beca 
working satisfactorily aU the time. 

Washed Coal .. 
Dugda I washed coal weighbridge has been out of commission since 

1979 and needs replacement. The weigbbridge is located 
under the washed coal bunkers. The replacement woul~ need . 
total shut down and the dispatches from Dugda-I would be 
disturbed. Weighbridge is available with the washery and the 
replacement work will be taken up as soon as the rope way 
transport system for carrying washed coal from Dugda-2 to 
Bokaro Steel is commissioned. When the rope-way is c0m­

missioned, Dugda-2 despatches wilJ be through the rope ways 
and Dugda-I despatches will be arranged through Dugda-2 
wagon loading and weighing !lystcm. 
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:' Dugda-2. washed coal weighbridgc has been in 'working onfct. 
Dunng 1981-82 we could weigh SO pet' cent of the despatches 
of the Dugda. However, during 1982-83, the ~ 
wa,; out Of order only for 44 days in the year ,nd we~t 
was more or less 9S per cent . 

..... r. Bhojudih washed coal weighbridge was out of order 
-,inee 1977. A new weighbridge was procured in 1978. The 
replacement work was tendered out on several occasiOOJ tNt 
without success. Since the work was to be carried out in a 
life marshalling-yard and affea:ing SO per cent of the loadin& 
capacity of the washcry, the work was of difficult nature. 
However,by the end of 1980, the work was awarded and got 
completed by March 1983. Now, the working is tOO per cent 
weighment at Bhojudih. 

?atIIenIih: The Patherdih weighbridge had to be taken for capital \ 
repairs in 1981-82 and as such it could not be operated during 
1981-82. But during 1982-83, after the capital repairs had 

been successfully camedout, 70 per cent of weighment could 
be done. With regular check of the weighbridges, tbe position 
will further improve." -

2.85 Asked as to how the correctness of the -receipts and despatcheS! 
wa~ ensured, the CCWO stated in a written reply as follows:··_-• 

"Correctness of the receipts of raw coal is normally ensured by 
keeping the raw coal wagon weigh bridges in the Washeries 
'in working conditiOD.'1. These weigh bridges are mechanical 
machineries, calling for repair, overhaul and replacement from 
time to time. None of the Washeries is provided with any 
~tand-by-weigh bridges. In the event of such ext:ellua.ting 
circumstances, when the weigh bridge is out of ORI«, dJe 
receipt is accounted for in accordance with weights shown on 
the Rly. receipts which are based on carrying capaa.ty + 2 
tOMes as per the extent of Rly. rules. These weights are test 
checked by observing the loading of the wagons upto the load­
ing heights marked by the 'Railways on the- wagons themselves . 

. -BtH conveyor weighing machines (weightometers) are also installed 
on the raw coal feed belts for measuring the quantity of input 
to the Wasberies.11tese mechaDica1 weighing machines are 
also suceptible to breakdOWDS aDd errors. 

The receipt and input of raw coal flgures as above and t~e physical 
stock chcckings of raw coal stange bunkers of definite pome­
. trical configuration and clfiacity from time to time, ensure the 
~orrectncss of receipts. Similarly, the correctnc&s of. the des-
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patches of washed coal is also ensured by keeping the weigh­
bridges in working order. In the event of weigh-bridge being 
OUt of order, the wagons are loaded to the pro-determioed 
heights (determined on the basis of test weighments) so as to 
ensure that the wegon's contained washed coal as per the carry_ 

, ing capacity 215 tonnes as per the requirement of the Railway 
freight rule. Railway accept the loaded wagons for dcspatclt 
and prepare the despatch documents accordingly. Steel Plants 
have posted their Loading Inspectors in the Waslreries to check 
the -loading both when the Weigh-bridges are working and 
when the same are out of order." 

2.86 The Committee further wanted to know whether any complain-ts 
. regarding short supply of coal by the Steel Plants and other users were re­
ceived by CCWO. The CCWO have stated in a written reply that: 

''There have been occasions when Steel Plants reported short re­
ceipts on the basis of test weightments carried out m tbeir ends. 
Such short receipts, if any, are not on account of short load­
ing8 at the Washery ends. The washeries at their end'! take 
action to keep the weigh-bridge in optt'ating condition. In the 
event of weigh-bridge being out of order, strict vigil i!; kept on 
maintaining the loading heights of the wagons as per pre-deter­
mined levels. However. possibilities o'f shert receipts due to 
(i) moisture evaporation losses during transit from the Washery 
to the Steel Plant (washed coal being wet product) and (ii) los­
ses arising out of pilferage enroute, cannot be ruled out:" 

'1..r1 III their report under Section 619(3) of the Companies Ad, 1956 
. 011 die _COUIIts of CCWO for the year 1981-82 the statutory auditors ..... e 
.. brought out tlrst proper records of receipt and de5patdt of COllI froID wMlle· 
ries line not beea maiatained. 'I'hi5 is doe to the fact that wuhery wet,II-

......... have rellllliaecl oat or order for months tOjlet:her. The ColII!IIIUee 
., note fnmt the evicleDce of the Ullderfllkin~ that weiahbrldges ban not 
0BIy ......... GUt of order for long period, their repair has &110 take. l'f'I'y 

10arc thIe. TIle Comnttee 'WOUld like the Governmeat to iavestlJfate .such 
... erces wIftt • 'riew to pin pohat responsibilhy ror failure in proper maiD-
fIeDaaa· etc. The Go~ should also 8fiSeSS the amooat 01 losses sd· 
erN by tile OrpItisatioo· clue to welgbbrid~es belall out of co ......... for 
.Ioag perIoc1I. 'I1Ie Co ...... ttee feel concerned about die lack of care Sa 
............. the ~ _ would Ike to stress that proper atteDfIorI 
.... ., paid to eDIUft'" die wellhbr:ctaes remain in wortdag order • 
., fMe. WIIerner aecesqry Ole old weighbridge8 may be replaced 1ty 
' .................. ...-er. 



CHAPTER m 
COST CONTROL 

3.1 The Costing System prevalent in the Washeries is designed to work 
OUJthe actlljll cOst of washed coal which is treated as main product. ~-­
cording to Audit. no cost is worked out for'middlings and rejects, WhilCt 
working out the actual cost of washed coal, credit for sale of middlings/ 
rejects is afforded in the cost sll;:et prepared monthly I annually, 

3.2 Cost of washed coal is, estimated at the beginning of the year, Tho 
COlt 50 worked out rwresents the' estimated/target cost cK. the year aDd tbis 
js OOIl5idcred by the management as standard cost. 

3,3 As per supPlementary Report of the Auditors under Section 619(3) 
of. the Companies Act, 1956 on the accounts of CCWO for 1981-82, tn 
t_get cost (ROM basis) and actual cost (ROM basis) during 1979-
80 lP 198'1-82 was lIS under:-, . 

(In Rs, per tQnne) 

--..... - .-
1979-80 IgB0-8. 1!)81-8!.J -.. -,.~ ... -- ----

\~uheriel Taqet Actual Target .\ctual Tar~t Actual 
Cost Cost Cost .Cott ·Cost Coet 

DuadaI &11 1111'53 !.J74'o7 260'!!,} !.J80'~ 355'20 390'32· 

nojudlh 156'82 I!)G' 33 11°7'41 216'89 1195'32 1184'S' 

",~erdih 18",8 229'94- 225'94 238'55 302,60 336'40 

0-
It is seen that the actual cost in respect of all the washeries during tbe 

years 1979-80 to 1981-82 was more than the target cost, except in the 
case of B;0judih wnsbery in 1981-82. ,. 

3.4. DuriDg the evidence of the representatives of CCWO the Commit-
tee enquirM about the reasons for actual COlit being higher that the weer 
COlt. The CMD, BCCL stated: 

"There has been a difference between the targetted cost 6Dd the 
actual cost, The targetted cost, of course, was worked out 00 
the basis of the total production as alIso the inputs that are 
provided by way of stores and manpower, One thing which 
wen~ against is the production itself, 'There bas been, in the 
production, some gap which deviated the cost. That is m. 

iI! 
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main £aotor. ~ have been changes sometimes in t1ae­
price cJf cQa1; when the price of coal went up, then also the total 
cost got affected. In the targeted cost, we take into 8CC0111lt 
the production, the depending on the manpower tbat we bave. 
their waga; and also the overheads., The tarseted cost is calCll­
lated scientiftcally. Wherever difference has arisen it is beea,*, 
those calculatioas blave not just materialised, firstly beea..., of 
tbe production loss illelf and secondly the I'aW input being diff­
erent from what we had estimated." 

3.S The table below, fumislJbd by the SAIL gives details of the operat­
ing cost per tOMe of washed coal in different washeries of CCWO duria, 
the years 1972-73 to 1982-83. . 

(IllIte, per toone) 

Year Duada-I at DuP-II Bhojudih Pethen1ilt 
c· 

._-- --. 

'972-73 ' 21'SI 11'97 11'1.6 

1973-74 ' 26'02 IS'# JU"7 

1974-75 • 27,'117 I!I,ltG . 112'~' 

'975-76 ' 33'°3 IS' 94- t6'7of: 

'fJ7 ~77 ' 118'°5 ,6'111 112'41 

1977-78 , 30'41 19,26 24·66-

1978-79 ' 35'87 19'44 29'gIt 

1979-80 , 48'go 22'79 S5'!lB 

1980-81 , 4"75 24,66 40'96-

1981-82 , 55'61 go'74 50 '43 

198:z-83 ' 72'75 9(1' 10 64'115 

----------

3,6 It is seen from the above that the operating COit in washories has 
gone up in the last 10 years from a level aboutRs, 211-oper tonne to a level 
of about Rs, 731-per tonne in case of Dugda, Rs, 12 to RI, 39 in case of 
Bhojudih and Rs, 18 to Rs, 64 in case of ·Patherdih, .It bas laso been stated 
that the current level of operating cost in CCL washeries at Karpli.· Kat- .. 

• hara S.wa!1g. Gidi j~ hardly 60. per cent of the above. figures" , '.~ 
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3,7 Another index of efficiency of operation of a washery is consump­
-"tion of Magnetite, The teblebelow gives details of the consumption of 
'magnetite in different washeries of CCWO: 

(In K" per tonne) 

Year Duada-I Dugda-n Bh~judih Patherdih 

19711-73 I' 70 1,86 0'51 I-SO 

1979-74- II' III ll'I8 0'47 J' [2 

1974-75 1,66 I' 79 0'50 )'40 

1975·76 1'63 2'99 0'4-[ )' 31 

1976-77 1'10 2'8S 0'25 ),26 

1977'78 1'1I6 3'SI 0'14- I'll 

1978-79 2'09 3'09 0'23 ), 56 

)979-B<> 
" 

2'56 4'09 0'4-7 1,85 

Ig80-8J 9'4-6 4,61 0'52 ~'I4-

.1g8I-11!J " 3'37 4'43 0'50 1'99 

198Q-IIS 3'05 4'16 0'5 1 \,68 

3,8 It is to be seen from the above table that consumption of magne­
tite has increased from 1.7 Kg, per tonne to over 3 Kg, per tonne during 
iast 10 years in Dugda-I, in case of Dugda .. II from 1.86 Kg, to ovc:, 4 
Kg, and in case of Patherdih from 1,30 Kg, to 2 Kg, per tonne, 

3,9. The Committee flnd that thet'e bas been steep increase in the adual 
cost of produdlon ow washed coal during tile year 1979-80 to 1981-82. In 
DuIda I 8Dd n WlSheries the adual cost of production per toue increased 
from RB. 274.07 in 1979-80 to Rs. 390,32 in 1981-82, in BhoJudib was· 
bery? The adual cost of prodUctiOD per tone iJK:reased from Rs. 196.33 
in 1979-80 to lb. 284.57 in 1981-82 .... similarly in case or Pathterdith 
W8IIIIery the actual cost of productloe per toane increased fro ... Rs, 22-'.94 
111 1979-80 to Rs. 336.40 iD 1981-82,. 'I1Ie actual cost of production of 
tile maia product (wadled coal) WM ., .... t_ the twget co,"1 in all 
• washeries eXdpt 1ft Bhojudlh clurilll all these years, nus is indicative 
of laxity in cost COIIIroI. The Conuulttee desire that proper cost co1Ylro1 
taeIISUI"eS lQIlay be iDtroduced and strldIy foIowed. 

3.10 'DIe operadDg cost ... the washerles lias also 1!01le up in tbe 
.... 18 yetIII fNm • inti GlIiboat as. 21 per tOtIIIe to & level of II~ 
.. , 13/- Pft' ..... iD. ae 4.WIe 01. .... I " 0, ,... As. U to R,s, 3" .. 
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the clIse Of Bbojudih &lid frorm Rs. 18 to Rs. 64 in tile cue of Padlerdila"" 
The curreat level ot opel'lldag cost iD CCL wlllleries at KarpJI, ~ 
Swaug ad Gidi is stated to be ....... y 60 per ca of tbe above, &pr'¥'. 
Aaotber index of efticleacy of operation of washery is COtDSIDIIptioD of ..... -
oetite. The cOllUllptioa of magnetite in all the wasbedes except 8bojuclib 
.. iDcreas~ from. 1.7 Kg per tonDe to over 3 kg. per tonne duriug abe I_ 
to years in Dugda I, Ie Qge of Dugda n from 1.86 kg. to over 4 q. per 
toDBe and in case of Patherdib fI'Om 1.30 kg. to 2 kg. per toaoe. The 
Committee rt.'Cormnead that factors leading to bigbel' opentia.g costs ancl 
thoRt' J'e.'!obing in higher cODSu.mpd~ of magnetite may be iadeadfied wJfll 
a view te taking pemedial mell5Uft8. 



• CHAPTER IV 

INVENTORY HOLDINGS 

4.1 The following table indicates the inventory holdings of the 
cwasheries at the end of the ye*s 1978-79 to 1982-83:-

Year. 

1978-79 

I 97!r80 

IglIo-8l 

IgSl-82 

1982-83 

Tolal inventories o~ 
raw materials .tares 

• & spares finished, 
semi·finished pro­

ducts 
(RI, in lakhs) 

1863'28 

2024'g6 

29114"35 

41180 '53 

4587'21 

----------------
Total Inventori(.'8 of 
atores and spares and 
a5 number of month~ 
consumption" 

451'21(27'2) 

515'71 (25'42) 

663' 71(25'61) 

8.8· 6. (!l9' 3) 

1012 '98(30' 6) 

Finiahed, semi, 
fini.,hed stock (i.e, 
c\('!\n coal and 
middlings as num­
ber of month. ,ales) 

14,6 

.0' 57 

14'48 

15'33 

7,84 

4.2 During the course of examination of the represen1atives of OCWO, 
the Commi~ enquired about tlhe reasons for heavy 3!CICuDlulation of 
,inven~. The CMD, BCCL stated as follows:-

"With regard to inventory tliere' are a few aspects by which this 
thing has happened, We had certain, new equlpments il1l9~aUed 
for the improvement we wanted to bring about on the basis 
of the recommendation, the expert committee had earlier 
made, So some installations came and on that the inv.;:ntory 
also became higher, Then the requirement of major steel 
structures, Because of the . ageing steel structures had to be 
brought and that had acooun.ted for 15 per cent af the whole 
thing. Then there were capital replacement awaiting installa­
tions. Their replacements have to be made. Materials were 
brought and are kept there, That tlccounts for 8 per cent. 
Then we have spare parts which earlier suffered very badlf, 
We are trying to keep the spare parts in our s!lbck and that 
accOunted for 10 per cent of the total, Then there has been 
increase in the total value. The Increa.'ie in prices of various 
~. That also led to the increase in prices actually from 
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1977-83 almost is abou~ 80 per cent in variousma!«ials 
whiCh weare using. The price incre:ue it~f shows a lot Of 
increase in the inventory. These are the maio. factors "ruth 
.ied to the inventory remaining ~t this level." 

He added: 

"In terms. of months if we leave iron and steel then it is 19 months. 
If We take all then it comes to about 2~ months." 

4.3 The Committee desired to know whether the inventory holdings 
in CCWO washeries, which represented 25 to 29 months consumption 
~ere not on the higher side vis-a-vis inventory hGildinp in the other 
washeries of BCCL. In a note, the Deptt. of Coal have stated:-

''The inventory holdings of the stores and spares of CCWO 
washereis have been between 27 to 32 months consumption 
during the period 1970-71 to 1982-83. BCCL took Qver 
the management of CCWO in the year 1973. It may be seen 
tbatprior to 1973- the management wa!. under the then 

. Hindustan Steel Limited when the average inventory holdings 
were 32 months" consumption. The whole period have been 
bracketted to getber, as given below:-

Over 3 Y6ar'~ period 

'970-7 1 to 72-73 ' 

1973-74 to 75-76 • 

1976-77 to 78-79 • 

1979-80 10 1')82-63 

''.;; 

Average inventory 
holdings in tenru of 
Olonthe of consump-

tion 

32' 16 

24'33 

25'57 

--------------
As can be seen from the above, thatth: inv;::ntory holdings which 

averaged at around 32moDths' consumption during 1970-71 to 1972 .. 73, 
have come down to a level of 27 months' consumption during 1979 .. 80 to 
] 982-83. In fact, 1lte hokiings were still at a lower level during the 

intervening pP.riods. The marginal increase in the recent years has been 
mainly due to necessity of stocks maintained at washeries for capital 
reptlWDemen,,", both Iflor eqwipmedl>/'n1l9Chlneries and for ~ruot)lra1s. as 
also for additional equipments installed due to teebnological/engineering 
charges. Th~ main reasons for high inventory is that theGe washeries were 
planned at the end of fifties and built in the beginning fA sixties witb 
fOreign collaboration baving mostly imported plant and machioeries diffcr-
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w, trom ",ashery to washery. In order to avoid non-ava.ilability of spare 
parts and sub-assemblies of the equipment arising out of obsolescence· 
chaDae of mOdels etc. by the purent foreign manufacturer, procumneDt of 
spare parts were done to cover for slow moving af> well as insuraoce items 
besides regularly consumable ones, which accounted for a higher holdings. 

Since these washeries were owned by SAIL upto 31-9-83, riot by 
BCCL, Department of Coal had not therefore looked into the 
problem of inventories. It may be pointed, out that tbese 
washerics are 15 to 20 years old and, as such, the inventory. 
holding o[ these washeries can not be compared witll other. 
new washeries of BCCL which have been commissioned only 
re~ently . Also, to pvereome the -operations constraiD.ts being __ 
faced due to inferior quality of raw coal, some additional equip­
ment and machinery had to be installed. The safety stocb main-
tained are -also kept slightly at a higher level t>ecaU&o of high 
lead time of procurement due to acute power problem in the 
eastern region." 

'I 4.4 During evidence the Committee pointed out that the High Powered 
Committee while recommending a lower operating capacity had mentioned 
the nOD-availability of spare parts in time as one of the reasons lor doing 
so. However, the inventories inclUding spare parts had been onvory high. 
side. Asked about the reasons for the same the CMD, BCCL replied:-

"After this High Powered Committee had given its findings in 1971, 

there were quite a bit of works taken up which needed the 
supply of spare parts. Some of the spares are slow moving and 
SOme are very fast moving. There were arrangements made so· 
that we hnve a regular flow of spares to our washeries. I 
must say that now thisprob1em of plant stoppage for want of 
spares is not there. We have tried to eliminate this cause. 
This ha!> caused higher inventory also. It has its own re­
percussions on the inventory. We are trying to maintain suffi­
cient stock of spares. Earlier we were maintaining spares for 
about 26 to 27 months. Now, it is for about 28 to 29 mooths. 

This has caused a rise in our jnventory. But we have reduced 
this particular element to a great extent." 

4.5 In reply to a query whcth·:-r the provision for spare parts did no!" 
fonn the part of the project report. th' witness stated: 

"It is part of our annual plan. In the annuul phi:;, it wou)d be· 
mentioned that. ~o many spnre~ nre nceded and accordingly the 
spares are purchtls~. This has been streamlined to a great 
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extent and at present we are not facing any difliculty on that 
account." ... ..: ~ : .. 11 

".6 The Committee pointed out that· the inventory holdings in respect 
·.of stores and spares of CCWOappcared to be on the very high side in as 
much as they represented 25 to 29.S months consumption during 1978-79 
to 1982-83. As to the reasons ~or it, CCWO stated in a written reply 

,furnished after the evidence that as at the end of 1982-83, the inventory 
holdings (stores and 1ipares) stood at Rs. 961.27 Jakhs. The main reasons 
for inventory holdings being on the higher side were (i) stocking of the 
FOR spares (ii) t~chnologicallengineering changes including balancing 
faciUtics made in the Washeries, (iii) Capita} equipment awaiting replace­
ment, (iv) stocking of structural steel and pipe lines for strengthening! 
major replacements of the existing technolOgical and civil structures, and 
(v) maintenance of s~fety stocks. 

It was further stated that if ~e holdings on account of (i) Dugda Up­
J1'adation PJants,·yet to be put into operation, (ii) capital cqupment await­
ing replacements and (iii) structulilll steels including pipe lines are not 
accounted for, the working inventory works out to around Rs. 731.27 
Ia1c:hs representing 24 months consumptioa. 

4.8 On being asked ahout the teaSOQ,.<; for over ettimation or require­
ments of inventories and whether responsibility for such over estimation 
had been fixed, the CMD, BCCL stated a~ follows:-

"Obviously there bad· been an over-estimation, Out of the total 
purchase that was made some of them wcre utilised. In any 
case there were some whicb could not be utilised 'lnd which 
means that the purcha.'Ie was in excess of the real require­

ments. There has been definitely an error in the judgement ot 
\vhich could be deliberate to purchase things which 'TIay not 

. be required, Then no committoc or anything was set up to 
fix up the responsibility for this over-estjmatiOl) That baa 
not been done yet. We can easily find out who wero the au.-
thorities who had ashd for these purchases and why did they 
make this kind of error in over-estimating the requirementl. \ 
We have not done tim!. We can do that." 

4.9 Askoo aboUit efforts made for disposal of inventories CCWO 
stated in a note that earlier efforts halve been made on 3 occasiOl$ for 
diSposal of surplus stores, however, with partial succdss. Actions iOl' fur­
ther identibcation and disposal of surplus s10res are on hand and :711 out 
efforts will be made to suitably dispose off the sUTP.lus stords and roouco 
·the inventory holdings from tbe present level. 

'5~8 L5--S. 



4.10 According to Aooit, :,lOros and spares aggregating lb. !i6.10 
laklu; remained non-moving (April 1981). TIle washery-wise detail» of 
non·moving 6toresand spares are given below;-

W"sllel'Y . Amowlt of nOll­
moving ,Incr, a.tid 

spal'(,s. 

-------_._ .. _-----_. __ .. 
Dug(ia I and II 

Bhojudih 

Patherdih. 

4.11 During the evidence of the representatives of CCWO, the (~om­
mit tee wanted to know about the latest position of non-moving stores and 
'pares. The CMD, BCCL stated that they have got non-moving material 
for Rs. 75 lakhs, Rs. 25 lakhs and RS'. 3 lakhs in Dugda, Bhojudih and. 
Patherdih w~sheries respectively. 

4.12 Asked ahoul any possibility of their utilisation, the witnesi ita­
Hd;-

"The idea of course is that these spares will be utilised in our new 
washeries which are coming up in BeCL. The new washericl: 
will he needing something. First We check whether they 
are needed there. Then we will transfer them for utilisation. 
If there arc no requirements we have to give them away to 
individual persons who want the..'iC spares." 

4.13 The Committee further wanted to know whether any norms 
have been flxed for holdings of finished stocks, the CCWO informed in a 
written reply;-

"Since it i~ programmed to despatch the entire arisings of washed 
coal to steel plants on day-to-day basis, no norms as such for 
holdings on this account arc fixed. The holdings arises in. 
cases (i) when the dispatches of washed coal and middlin~ 
do not match with the ,arisings for want of adequate tlllftl-
portation (rail movement) facilities, (ii) when the arisinp arel 
dumped!stocked for certain operational difficultie6 of tbI;.­
plants." 

4.14 At M 31st M.ch, 1983, the CCWO wasberies and IDmde.,. 
.... dIIl", COIlllprisblc at I.bed, semi-finwhed produm, I'8W matert.h_ 
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stores and sp8I'e8, 01 the order of Ro;. 45.8 cror~. Apart from the IICCU~ 
adated stock, of micldli.ae> which accounted for inventory worth Rs. 29.14 
crores, s~ and spares constituted the other. major c';mpo.nents of the 
IImJatory 1IOIdiJIp. At die eod of 1982-83, the invenfory holdings 08 ac­
count Of stores and spares stood at Rs. 10.13 crores. ·Tbis represented 29 
months coatsumption of stores and spares. It is interestiDg to note that in 
1976-71 one of the reasons given b)' a High Powered Committee for re­
commending lower operating capacities for wuheries wa9 the no."t-II".iht. 
hility of "pares in time. Since then it appears die stores aad span's hne 
lteen acquired at a faster pace without taki.;tg into accowt their actual re­
quirement. The CMD, BeCT, was frank enough to admit that there bad 
been on over estimation as the ~urchases were in excess of C!be real require­
ment. Tbe Committee suggest that the ovar-provisioning be investipted 
with a "k,,' '0 fixing responsibiHty. 

4.15 It has been stated that since the washeries were owned by SAIL 
.pto 31.9.1983 aud not by BCeL, the Department of Coal bad nol looked 
into the problem 01 iDl'eDtorief;. TIle Commitree would. Uke to know bow 
a.e Department of St.eel failed to review tbe positiun. In this connection. 
they would abo like to know whether there was periodic perfOI'lll8ltCe review 
of CCWO at the Gu"ermnent level sinee 1971. 

4.16. Now that the question ftf oWDenibip has b.~e!l seUled, the Co ... 
mittee rKommend that the position regarding inventory of stores and spares 
may be thoroughly reviewed by the Department of CaDI with • view to 
ideDdfy tbe surplus stores. The slow moling stores and spares may be 
segaepted and earnest efforts may be made to dispose of the surplus stocks. 
The Conamiitec would like to be apprised of thc' Qutcome of: the etlorf!i made 
iD this helbalf. There is also need. for laying down proper DOrms for I.-
ftator, holdings. While c:Ioint= so the iRVcntory bDldiltgs of 1M w~herie!J 
ef tile ~CCJ, III8J be kept iD liew. 



CRAnER v 

MANPOWER ANALYSIS 

5.1 While reviewing the staff requirements in the Washeries, t~ 
Committee on Public Undertakings in paragraph 200 of i1B Thirty-fim 
Report (3rd LaIc Sabba-April 1966) had obser\red that, considering thet 
main responsibilities. of the Washeries, the staff employed was on the bigh 
aide and recommended 'that the standard force, which WI3S then beiqg 1-
naUsed, should be worked out soon. The standard force for all the Waiho­
ties was fixed in July 1972 as under:-

Dugda r.& II 

Bhojudih 

Patberdih • 
Centra' Office 

Officers. 

1061 

Total: 

5.2 As against the above standard force, the actual number of persona 
employed in each washery during the period 1978-79 to 1982-83 was II 
foUows:-

--'------_.- .... --- ----_ .. _------- -_ ...... _ ... _--
Year 

1978-79 

1979-80 

1980-81 

1981 -8" 

1982-.<13 

-, .. _-- .... - - .. ~. -~,-... -.-.--

Dugda 
I & II 

10M 

1050 

12;9 

1266 

1239 

Bbojudih 

590 

591 

5&15 

593 

588 

80 

Pathe .. dih Cent. 
Office 

55~ 322 25 13 

550 3 19 2510 

679 ·31B 2870 

680 311 2850 

685 310 2872 
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S.3 During the course of examination of CCWO, tb,e Coinmittee p0in­
ted out that the total staff s~rength was higher than the standard force fixed in 
1972. Asked about the reasons for it the CMD, BCCL stated as fol­
lows:- . 

"The standerd foM: was fixed in 1972 to start with. But after that 
there have been certain changes. The major change was that 
thore used to be some work done by contractors; some of thole 
workers of oonttactors were departJneDialised, they were taken 
on our rons. Then to man whatever additional balancing facili-
ties we have provided in the plants, further manpower became 
necessary. The maintenance requirement is also going up." 

S.4 The Committee wanted to know whether any productivity study 
was ever done in the organisation to determine the statt strength. The CMD, 
BCCL stated that according to their 0 & M study the standard force was 
3071 and against this the actual strength ,was 3003. 

S.S Asked whether the study was done by NadODal Productivi\,V O>aa­
cil or it was their departmental study, the witness repUedthat it was doae 
by their own internal group. 

S.6 11'. reply to 8 question as to whether it was not desirable for the 01'­

ganisation to have a man power study done by Nafional Productivity Coon­
'cil, the CMD, BCCL stated: 

"We have a good industrial engineering group, It will be a good ick:8 
to have it re-checked by somebody from outside. We will take 
that. We have not done that," 

S.7 DurIng the course of examinatiOn of the MlDistry, the Corn.mJttee 
enquired about the reasons for increase in manpower streagtb. TIM? Secre­
tary, Department of Coal !Jf&ted t!Ja,t certain jobs which were earlier doae 
tbrough contractors, were now being done deparbDe111aUy and subseqtiently 
this additional manpower bad been engaged, But in actual operations or tbel 
washcries there was no increase in tDanpower. . 

5.8 According to the SAIL, the incidence of overtime in CCWO washe­
lies has incrc:lSCd. The following table shows the percentage increase of 
overtime at CCWO washeries during the years 1977-78 to 1982-83: 

Percentage increale of overtime payment (Salary{Wage~ Ba4i •. ) 

Year Dugda-I &: Dugda-II Bho}udih Patherdih _ ...... _._. ------_.-
19711-73 . 14·,6 12' 10 IS·80 
1~77-78 , 38 '91 19'97 4Q'S9 
1~78-79 . 49"9 24'36 511,84: 
1979-80 , 47·D.(. 113'05 43"3 
1"~~' 41)'3' 3°'40 4B'!2 
1~.-B2 . 48'43 32,08 49' 
I g82-113 . 50' " 411·81t ,0'00 --- .... -.-
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5.9 It is seen from the above that incidcnc~ of overtime has increased 
from a level of about 12:-14 per ~nt of the wages in 1972-73 to a level 01. 
42-50 per cent of the wages in 1982-83. 

5.10 During the evidence of the Department of Coal, the Committee 
enquired about the reasons for increase in overtime. The Secretary, Depart­
ment of Coal stated: 

"The utilisation of capacity has improved, the production has gone 
up by one and a half times. But the labour force remains the 
same. Therefore, increase in ovortime has taken place." 

5.11. Th~ (,ommittee find dlat con.~idering the main responsibilities of 
the wasl~ries the standard force for all thl' washeries had been fixetl ill 
July, ]972. However, the actual staft strength during the year~ 1980-81, 
1982-83 bas been much more than the standard strength. The Committee 
was also infOl'Uled that according to an O&M study conducted in tbe was­
beries lrtaDdarcl force had been refixed at 3071 against whkb the actual 
stren~b was 3003. 11Ie Committee feel that for a reali«ic appraisal of 
tbe manpOwer requirements f!be National Productivity Council may be CD­
buSted with a manpower study as agreed to by the CMD, DCCL. 

5.12 From tbe data made available to them, the Committee find that 
iDcideitce of ove~ in CCWO washerics has im'reased from a level o. 
about 12-14 per cent of the wages in 1972-73 to a level ot 42-45 per 
ceat of the Wll1!es in 1982-83. Interestingly it has been brought to Com­
mittee's notice that 00 account of overtime payments made in the year 
1979-80. two of the non-exe.cutives 01 the waWberies had to be listed in the 
pobIi8hed accounts alongwith other officers, who wcre earning above R..'I. 
36,0001· per annum. This discloses the extraordinarily heavy payment of 
overtime allowance iID the organisation. 'Ibe Committee would urge thIlt 
the ju8tificntion for such high incidence of overtime payments should be gone 
into aDd ",medial !l1eps taken to ensure ... the paym.emf5 01' wages and 
overtime allowance ~ COl1Ull'OOSurate with the level 01' I'l'OdnctiOR and 
producthlty achined in eacb WMIIeIJ. The Committee would co ....... 
this .'Pect of the shldy also beiag entru*d to tbe NPC. 



CHAPTER VI 

WORKING RESULTS 

6.1 In regard to supply of washed coal to the steel plants of the Com .. 
pany, the Central Coal Washeries Organisation is functioning I1SI a service 
unit and is recovering the ac\ual cost of washed coal from the s~eel plants. 
The Committee on Public Undertakings in its Thirty-first Report (3rd Lok: 
Sabha-April 1966) and FOl1Y-fifth report (4th Lok Sabha-April 1969) 
bad recommended ,that if the Washeries were to work with maxim.um effi­
ciency at minimum cost, they should function as independent commercial 
enterprises and show results comparable with other washeries in the coun­
try. The Ministry however, did not implement this recommendation on 
·the following considerations given in their reply (October 1971) to the Com· 
mitte:- C 

"Government fully share the Committee's emphasis that strenuous 
efforts should be made to bring down the cost of washing to 
minimum in the Hindustan Steel Limited Coal Washerles. 
Government would also agree, in principle, that the cost of 
washing in HindustanSteel Limited Washeries should compare 
favourably with that in other Washeries in the country, though, 
in actual practice, such a comparison of tho cost of washing in 
Hindustan Steel Limited Washeries with that in other 

Washerie.s wouJd not be striCtly of like wiQ1 like. Other 
Washeries are pit-head Washeries whereas Hindustan 
Steel Limited Washeries are central Washeries. The 
sources also keep changing with passage of time." 

"Secondly, coordination of movements and the cost of transporta­
tion of coal from the various collieries to the Central Washeriea 
is high as compared to the cost incurred by pit-head Washcrics 
on this account." . 

Thirdly capital investment per tonoe cJ. input in the case of • 
Central Waahery is much higher beeause of additional 
marshalling yard of facilitieS for incoming coal and the cost 
of infrastructure which hal to be borDe by the Washery itse1t 
as against a pit-head Wuhe:ry where the costs are distrlbtaed 
both over the mines and the Wasbery establishment 

6.2 For supplies to outside parties, prices are negotiated with the ~ 
tomers, baeed on quarterly cost of production. capital investment. retut'll 

• , . '::'''' .. , 
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on gross block, etc, With effect from ] -4-1969 a system of pooled prices 
for all washeries has been introduced. 

6.3 According to Audit the profit had arisen mainly due to sale of 
clean coal >to parties other than the steel plants and the accounts of the 
coal ',vasheries showed a cumulative profit of Rs. 2289.79 lakhs as, at 
end of 1982-83 aft~r taking into account the assessed value of Rs. 
2914.61 lakhs of accumulated middlings, as indicated below:-

Year 

1978-79 

1979-80 

1980-81 

19I11-82 

1982·83 

Pmfit( +) Cllmlliativ~ profit 
Loss ( ) during th~ 

year 
(R., in Inkh.) (R~, in lak"_) 

--- ~ .... -----_ .. _- .-.----- ----.---
(,1- ) 48'56 1 '#' 55 

(+ ) 75,69 1220'22 

(+) 126'75 '346 '97 

(+ ) 275'Oof. 1622'01 

(-I- ) 667' 78• 2289'79 

·Provi<ional figure, 

6.4 During the evidence of the representatives of CCWO, the Com­
mittee pointed out that the profit of the Organisation was mainly on account 
of shOwing the value of middlings and in case no value was assigned to the 
middlings, there would have been heavy losses, To this, CMD, BCCL 
stated, 

"I think it will make a serious change because the profit that we are 
having is only by selling it." 

6.5 The Committee ftnd that against the total investment of RB. 40.36 
C'I'OreS made in the CCWO washeries. the. cumulative profit reportedly eam-
ed by the wasberies comes to Rs. 22.90 crot'eS at the end of 1982-83. 'fhis 
8gure is clearly misleading ;'na.~h a.~ it also includes the assessed "aloe 
of accumulated middlings. Though the aN>essed value of the middlinp 
at tbe end Of the year 1982·83 has been shOlm in the accounts at Rs. 29.14 
C1"OI'eS, this is only a notional figure ,*ause at one time RCCL felt that accu­
mulated stock... 0( middlings are worth nothing. Obviously therefore if 110 

ftIae is MSfgaed to 1Ihe middling<;, the figure of cUJirulath'c profit wiD get 
traurormed into ODe or cumulative losses. TIle Committee thus fMtd that 
the D8'ketdJllity or middlillg'i is crucial to the profitability of the organisa­
..... TIley would await the attempts made to dispnse of tbe IlCcumala-
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ted ~ IDd tile value reaIIed. For die fuIure the ConmIiHee su~. 
JIlt tbIt on the ba8is oil tile u::perience gained til" inve.atory of middli.ap 
aIIouId he realistically valued in order dial the accounts may depict the ~ 
pidwe of fiRaDciaI resnlts 01 tile workiDg of die OIpIlisatioD. 

NEW DELHI; 

April 9, 1984 
Chaitra 20, 1906 (OSaka) 

MADHUSUUA,N VAIRALE) 

Chairman, 
Committee on Public Undertakings. 



APPENDIX 

Statem~t of conclusiorulRecommentiations of the Committee in PubUc 
undertaking,~ contained in the Report 

--------~-----

SI. No. Reference to 
Para No. in ~lte Report ConclusioosfRecommendations 

1 2 

1 1.27 

3 

The Committee note that in June, 1972, a pro­
posal' mooted by Dharat Coking Coal Ltd. for transfer 
to it of the four washeries of CCWO, which had been 
set up by the erstwhile Hindustan Steel Ltd. (now 
SAIL), was agreed to in principle by HSL on the 
consideration that it would ensure better coordination 
between production of prime coking coa] and supply 
of washed coal to the steel plant~. In April, 1973, 
the management of the CCWO washeries was entrus­
ted to BCCL under the extraordinary device of a 
Power of Attorney issued in favour of the CMD, 
BCCL, which enabled him to manage these washeries 
pending the de jure transfer of the ownership to BCCL. 
The peculiar feature of this Power of Attorney was 
that th~ vested power of management on the CMD 
of BCCL and Itot on BCCL as Company with the re­
sult that it was not the Board of BCCL which decided 
matters about Washeries but the Board of SAIL. This 
created responsibility without authority. Under this 
arrangement the Department of Coal provided BCeL 
with the funds for the capital requirements of the 
Washeries, while SAIL continued to pay for aU the 
:operational charges for ccwo 89 weD as cost of raw 
materials to BCCL. This was a very anamolous posi­
tion and very unsatisfactory state of affairs posing 
intricate problems of accounting Ie auditing. Under 
theie circumstance8 there could not be effective con­
trot over management and operations of washeries 
either of SAn.. or of BCCL. Although, in ,t~ begin-

,---""_.------ ._"'---------
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Ding this arrangement; which led to dual control, was 
made as an interim measure pending .formal transfer 
of CCWO to BCCL, it has continued for more than 10 
years aftecting adversely the efficient and smooth tuJlC.o 
tioning of the washeries. 

The Committee are surprised to find that the 
question of transfer of ownership of CCWO wasberie.s 
to BCCL was hanging 1m: for a period of 10 years as 
the modUs operandi for the transfer of the assets and 
liabilities of one Governinent Company to another 
Government company could not be mutually agreed 
upon for such a long time. This appears aU the more 
strange particularly because the rationale behind the 
transfer of CCWO from SAIL to BCCL was never 
in doubt and the proposal had also been specifically 
cleared not once but twice by the Cabinet; first in 1976 
and again in 1977. It is also pertinent to recall that 
the Committee on Public Undertakings (198()"'81) 
who "having- been convinced of the advantage of these 
washeries' ownership resting with the coal company" 
had recommended Plat the ownership be transferred 
by SAIL to BCCL forthwith. Despite ail these, it 
was only in September 1983 that it was mutually 
agreed upon to effect the transfer w.e.f. 1 st October, 
1983. This is a typical case or inordinate delay in 
implO!Jlenting a policy decision of the Cabiner by the 
civil servants. It seems fairly clear that the authorities 
concerned had shown less than ordinary interest in 
setting the matter, which cannot but be deprecated by 
the Committee. In view of the importance ot the 
matter and the neglect that it has suffered so far. the 
Committee would like Government to en.llure that all 
formalities are completed without further delay. 

The interim ar.rangeinent, under which BCCL 
managed the washeriea of CCWO but SAn.., U owner 
of the washeries. paid for all the operational charges 
as well as cost ot raw materials was admittedly not 
satisfactory. It led to dual control on the activities of 
the CCWO which was not at alI conduciYe to efficient 
functioning of the organisation. Further not only the 

------------_. 
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objectives envisaged in transferring the ownership of 
CCWO to Bre~ biid not been realised the continued 
dual control has had adverse repercussions on long 
term investments and improvements in the working 
of the washeries. The Committee recommend that 
since the dual control has now ended and ownership 
has been transferred to BeCL, all necessary measures. 
short term and long term, may be taken to remoye 
the bottlenecks for improved and efficient functioning 
ot the washcriee. 

2.20 The Committee find that a high powered Com-

2.21 

mittee constituted in 1970-71 to go into the problems 
of washeries, had, after considering the past perform­
ance and present deficiencies of the wash cries, recom· 
mended lower operating capacities as compared to 
high initial installed capacities. However, a review of 
the actual performance rJf washeries during the last 
3 years reveals that except for Bhojudih washery none 
at. the washeries could attain even the derated capa­
city in any of the three years. The capacity utilisation 
has been particularly low in the case of Dugda I and 
Dugda II washeries during the year 1982-83. The 
reasons ,for very low capacity utilisation in these twO 
washeries need to be investigated with a view to taking 
necessary remedial measures. 

In Bhojudih although the capacity utilisation 
during the last 3 years has bten less than the rated 
capacity as per project report, it was able to achieve 
a utilisation level which was more than the derated 
capacity- in each of the 3 years. The Committee 
would be interested to know whether the Bhojudih 
washery was free from the constraints which affected 
the capacity utilisation in other washeries. The Com· 
mittee need hardly point out that such inter se com­
parisons in the m~tter of capacity utilisation in diffe­
rent washeries under CCWO can, besides providin!! 
reliable measure for judging the performance efBclency 
of each washery, give an in sight of constraints in 
capacity utilisation to the managements and prove 
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useful ill finding remedies for shOIt comiu&. They 
would urge that steps may be tak.oo. to ma,ximile the 
capacity utilisation in each washery. 

The Committee also find that the reasoDS Biven 
for lower capacity utilisation in CCWO washeries are 
more or less the same as were adduced in 1971 tor 
derating their installed capacities. These include de­
terioration in ree quality of raw coal; irregular supply 
of wagons; irregular off-take of middlings, etc. The 
two additional fact<n now coming in the way of capa­
city utilisation are stated to be power shortage and the 
plant maintenance. Thus, the constraints 'which in-
hibited the utilisation of the i:1stalled capacity had not 
been eliminated and allowed to persist even after the 
lapse of a Jong period of more than 10 years. . The 
Comdlittee 3re disappointed at the lack of efforts on 
the part of authorities to set right the deficiencies 
affecting the performance of the washerit:s. 

2.23 From the data furnished to the Committee it is 
seen that the loss in capacity utilisation in the year 

'1982-83 was as high as 9.10 per cent in Dugda I & .-
II, 17.5 per cent in Bhojudih and 5.S per cent in 
Patherdih coal washeries only on account of shortages 
of railway wagons for Joading of washed coal and for 
supplies of raw coal from collieries to washeries. This 
is a disturbing state of affai~ contrary to the impres­
sion that is given from time to time that there was 
no dearh of wagons for movement of coal. The 
Committee desire that the matter regarding adequate 
supply of wagons of requisite type for the washeries 
should be sorted out at the level of Government. 

2;24 The rated inpu.t capacity or the washerie.~ caD! 
be achieved within 4.000 effective working hours pel' 
annum. However, the actuals as regards the effective 
o~ating hours On load were always less tban the 
nQrmR because of increased d<,wn timelshut down of 
the plants for various reasons such as power faiJures, 
raw coal shortages. plant break-downs and operati(lnal 
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problems. The total shut down periods due to variOUI 
reasons ranged between 16 and 28 per cent of the 
available hours during the last 3 years in all the 
wasberies. Corrective measures to ensure fuller 
utilisation of available hours are reported ,to have been 
taken. These inter alia include provision of captive 
power supply for Patherdih washery. review of preven­
tive maintenance schedules of plants, taking up of 
ooal upgradatioo schemes in Dugda I & II washeries. 
The Committee would watch with interest the impact 
of the remedial measures on the capacity utilisation ot 
the washeries. 

Plant shut-downs on account of break-down of 
machinery and operational troubles seem to occur 
frequently. In some of the washeries as much as' 
13 to 14 per cent of the total shut-downs were on 
these COtJ'lts. This is clearly indicative of the fact 
that plants and machinery are quite old. The Com­
mittee, are, therefore, of the view that maintenance 
and replacement of plant and machinery must receive. 
due priority. 

~or maintaining the efficiency of blast furnace.,· 
and avoiding deleterious effect on steel making fur­
naces, coal with ash content not exceeding 17 per cent 
(+0.5%) is required to be used in the steel plants. 
During the years 1980-81 to 1982-83, as against the 
projected norms of 15 to 17 per cent of ash content 
in the clean coal, the ash cdntent in the clean coal 
produced by OCWO washeries ranged between 18.8 
and 22.8 per cent. Admittedly there have been corn­
plaints from steel plants about high ash content • in 
the washed coal. According to BCCL the main 
reason for high ash content in the clean coal wall that 
the raw coal fed in the washeries was coming from 
lower and deeper seams, which were inherent1y of 
poor quality having more of ash content. 1'he pr<'-. 
blem had also aggrevated because the overall avail-· 
abUity of 1lOOd quality prime cokinf?: coal had been 
considerablv depleted with the result that prime cok­
ing coal of lower seams with relatively inferior wasba· 
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ability characteristics has been supplied to the washe­
ries. 'The solution to the problem lay only in increasillJ 
the production of good primary coking coal by identify­
ing potential areas in the various existing min~. T~ 
Committee has been informed that for this purpose the 
work regarding reconstruction of the entire Iharia coal 
fields had been undertaken. The scheme is expected 
to cost about 5,000 crores and was likely to take a 
period of 20 years to complete. This is obviously a 
long term plan. But to cope with the immediate re~ 
quirements of coking coal of requisite quality for steel 
plants there is need for taking short term and result-
oriented measures. 

. . 
One of tile objectives envisaged in transferrin, 

the ownership of CCWO to BCCL was that with the 
)l'eorganisationlreconstruction of Iharia coal fields the 
command areas of the washeries would be so rationa­
lised as to give coal of the requisite qu'ality dependin, 
upon the technique of the washing in the respective 
washeries. The Department of Steel feel that there 
is no judicious distribution of available raw coal to 
various coal washeries. The Secretary coal had in a 
ineeting held on 23 September, 1983, also expressed 
similar feelings when he observed that "there appear­
ed to be no proper procedure for selection of minew 
for supply of raw coal to washeries." The Committee 
cannot but emphasise that immediate steps need to be 
taken to ensure tbat as far as possible raw coal suit­
able for washing in respecti'/e washeries should be 
supplied fr:o~ the already identified collieries and" 
seams. 

Another step that can be taken to minimise the 
problem of poor quality feed stock for wuheries i. 
that coal produced by different coUieries of BCCL 
may be so scientifically blended as to ensure suitable 
feed for the wasberies. 

The existing wasberies which were originally 
designed to process raw coals of certain ash COIltent 
are not able to bring down the ash to the le¥el deI~. 
by the steel plants because of increase In the degree 
01 ash content in raw coal. In order to tackle tho ____ " ... _-".,,"----
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problem some modifications are stated to have already 
been made in Dugda I, Dugda n and Patherdih 
washories. The Committee desire that it may be oonsi­
dered if further modifications can be carried out in 
the existing plants and equipment with a view to 
ensure that washed coal with requisite ash content may 
be obtained from tbe available feed stock. 

The Committee have been informed that R&D 
division of BCCL was doing a lot ot work, with the 
help of the Central Fuel Research Institute, on the 
question of reducing ash contents. of the washed coal . 

. Some processes like 'oil agglomeration', 'demineralisa­
tion' and 'bleaching' have been developed and are 
being tested. The Committee feel that more concer­
ted efforts are required to be put in because ultimately 
only R&D will help us in upgrading the technology for 
utilising the abundantly available stocks of raw coal 
with high ash content. 

In the context of the available resources otprime 
coking coal and the washing facilities in the country, 
the Secretary coal painted a very bleak picture by 
stating that the country can never become self-suffi­
cient in the matter of coking coal of requisite qualitf 
and some quantity of coking coal will always have to 
be imported to meet the. total requirements of the 
steel plants. In order to overcome this constraint in 
regard to steel production in the country, the Com­
mittee feel there is need for introdUicing changes and 
modifications not or1Jy in the wasberics and collieries 
but also in the steel plants. The designing of the new 
steel plants, and ,for that matter designing of Thermal 
Plants as well, should be done iq. future in a manner 
that tbey are able to run with the quality of coal avail­
able in the country. The Committee need hardly em-
pbasise that there should be complete and close co· 
ordination bcGi~en the Department of Coal. Steel and 
Mines so that there is an integrated approach in cn~ur­
ing self-reliance in regard to sup~y of coking coal Cot' 
steel production. 

--------------.. -~~'-- .... "---.--...., 
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A s~~rioUs problem in the S6tisfactory~oning of 
the CCWO washeries has been ,the pOor off-take of 

. the middlings, which is aDecessary by~prodUct of a 
coal w&hery. By the end of the year 1982-83 
the four washeries bed accumulated huge stocks of 
middlings, whose value was asseSsed 81~ Rs. 29.14 
crores. The Committee was dismayed to learn that 
the valuation of middlings bas been a bone of con­
tention between the SAIL and the BCCL and was a 
vital facJor leading to delay in finalisation of modalities 
for transfer of ownership of ,the washeries. This in,.. 
cidcntally provides a cue to the Jack of efforts on the 
part of BCCl to dispose' of the accumulated s.Ocks 
di middlings. After having taken a position. that 
the middlings shouldo be passed on by SAIL to BBCL 
til nil value, the BCCL did not obviously put in 
any efforts to dispose of the middlings lest they were 
proved wrong. Otherwise there can be no justifica­
tion for BCCL Ito consider that the m;ddUngs were 
not marketable when middlingsiwashery sinks of 
similar quelity of the other washcries of Coal India 
Ltd. were selling in large quantities. Further in ,iew 
of the overall shortage of coal supply in the country 
it is inconceivable that there is ao taker for these 
middlings.. The Committee, therefore, desire ~hat 
the circumstances under whiCh there was huge 
accumulation shou1d be invest~ted for appropriate 
action. 

Now that the question of ownsllip of CCWO 
washeries seems to hav~ been finally settled. the 
Committee can only ex.press the hope that all out 
efforts will be made to dispose of the accumulated 
stocks of middlings and nation's resources will not 
be allowed to go was:e. The Committee would 
like to be apprised of the precise action laken in 
the matter. The Committee would o)so be interested 
to know at what value the middlings "rejects have 
been transferred to BCCL at the time of transfer 
of ownershi~ of these washeries. 
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The Co~Uee note that the main users of the 
middling are the thermal power stations. In terms 
of a policy laid down by Government in January, 
1971, the thermal power stations located near the 
coal washeries are required to utilise the washery 
middlings having -an ash content upto 45 per cent. 
Each of the 4 w3sheries of CCWO has been linked 
to particular thermal POW;!f station for disposal of 
nliddlings. However, the off-take of the middlings 
by the conberned thermal power stations has .not 
been commensurate with the tota. arris.ings because 
the ash contcn~ of the middlings was more than the 
desirable limits. This called for action either to 
upgrade the middlings Or to modify the thermal plants 

. so that they could consume middlings with higher 'llsh 
contents. The Committee have been informed th3i~ 
Dugda-U Washery which is presently a 2~product 

washery is being converted into a 3-product washery . 
. Middlings produced by .,his washery after conversion 

will be suitable for the POVlCt' houses. The C~ 
mittee trust that efforts will be ma~e to comple:e the 
conversion work without further loss of time. 

Similarly, a scheme for upgradation of the sinks of 
BhojuJih wasilery was stated to be under implemen­
tation. The CommiLee w.,uld like to be informed 
of the actual progress made in this project. 

The Committee were informed that new technolO­
gies had been developd which made it possible to use 
the ntiddlings with ash contents ranging from 43 
to 53 per celll for POW"'" generation in thennal 
stations. One such power plant was reportedly using 
such middlings. BHEL was al~o reported to be working 
on the design of a boiler which can use middling<! 
with higher ash contents. These are the s>:eps in 
the right direction and tlY! Committee wish to Sl!TCSS 
that concerted efforts should be made to enable 
hU'ge arising of middlings with higher ash content, 
being PUt to economic use: 

.In their report udder Section 619(3) of the Com­
panies Act, 1956 on the accounts of CCWO for 

•• ___ ... _~ ___ ~ ____ " __ ~ __ 4' __ •• _____ :--" •• -
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the year 1981-82 the statutory auditor have brought' 
OUt that proper records of receipt :aDd despatch ~ 
coal from -washeries have not been maintained. This' 
is due 'to the fact that washery weighbridges have 
remeined out of order for months ·together. The 
Committee also note from the evidence of the undeH'­
taking that weighbridge have not only remained out 
of order for lPng period, their repair has also taken 
very loog time. The Committee would like the Go-

. VeTl1tnt:nt to investigate such past cases with a 
view to pin point responsibility for failure in proper 
maintenanc;e etc. The Government should also ass::;; 
the amount of losses suffered by the Organisation' 

. ~ue .. to weighbridges being out of commission for 
long periods. The Committee feel concerned about 
the lack of care in maintaining the Weighbridge and 
would like to stress that proper attention should be 
paid to ensure that the weighbridges remain in work­
ing order all the time." Wherever necessary the 
old weighbridges may be replaced by new ones in a 
phased manner. " 

The C0111D1lttee find that there has been step 
increase in the actual COSt of production of washed 
coal during the' years 1979-80 to 1981-82. In 
Dugda-I and II washeries the actual cost of produc. 
tion per tonDe increased. from Rs. 274.07 in 1979...1 
80 toRs. 390.32 in 1981.82, in Bhojudih washery. 
The actual cost of production per tonne increased 
from Rs. 196.33 in 1978-80 to Rs. 284.57 in 1981-
82 and similarly in case of Patherdih washery. the 
actual cost of production per tonne increased from 
Rs. 229-.94 in ]979-80 to Rs. 336.40 in 1981-82. 
The actual' cost of production of the main product 
(washed coal) was also higher than the target cost 
in all the washeries except Bhojudih during all the,,; 
years. This is indicative of laxity in cost con:ro', 
The Committee desire that proper cost control me:!­
sures may be introduced and strictly followed. 

The operating cost in all the washerics has also 
gone up in the last 10 years from a level of about 

.. _-_ .. -.. __ ...... - --------- ------_._ .... _ .. -
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Rs. 21 pel .tonne to a level of about Rs. 73]- per 
tonne in the case of Du .. ..,I & II, from Rs. 12 to Rs. 
39 in the case of Bhojudih and from Rs. 18 to Rs. 64-
in the case of Patherdih.' The current level of 
operating cost in CCL washeries at Kargali, Kathara, 

Swang and Gidi is stated to be hardly 60 per cent 
of the above figures. Another index of efiiciency 
of operation of washery is consumption of magnetite. 
The consumption' of magnetite in all the washeries 
except Bhojudih has increased from 1.7 kg per tonne 
10 over 3 kg. per tonne during Ithe last 10 years in 
Duga-I, in case of Duga-II from 1.86 kg. to over 4 
kg. tonne and in case of Patherdih from 1.30 kg. 
ito 2 l<:g. per tonne. The Committee recommend 
that factors leading to higher operating costs and 
those resulting in higher consumption of magnetite 
may be indentified with a view to taking remedial 
measures. 

As on 31st March, 1983, the CCWO W8sheries 
and inventory. holdings. comprising of finished, 
semi-finished p!"oducts, raw materials and stores and 
spares, of the order of Rs. 45 crores. Apart from the 
accumuWted stocks of mi4!11ings which accounted for 
mnventory worth Rs. 29:14 orores, stores and spares 
constituted the other major components of the inven­
tory holdings. At tbe end of 1982-83, the inven­
tory holdings on account of &tares and spares stood 
at Rs. 1 0.1 ~ crores. This represented 29 months 
con'iumption of stores and spa-res. It is interesting 
to note that in 1970-71 one of the reasons given by 
'Il High Powered Committee. for recommending low~ 
operating capacities for washeries was the non-avail­
ability of spares in time. Since then it appears the 
stores and spares have been acquired at a faster pace 
without taking into nccount their actual requirement. 
The CMD, BCCL was frank. enough to adlnit that 
there had been an eVCl' estimation as the purchases 
were in excess of the real requirement. The Commit-
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suggest that 'the over~sioning be investipted 
with a view to 1Wng responsibility. 

It ha.. been stated tba~ since the waLfheries were 
IOwned by SAIL upto 31.9.1983 aDd not by BOCL. 
the D~ of Coal had not looked into t.be 
problem bf in..-ntorics, 'The Committee would like 
to know how the' Department of Steel failed to review 
the position.. In this connection they would als9 
like to know whether there was periodic performanc~ 
review of ccw.O at the Government level since 1972. 

Now that the qu~stion of ownership has been 
setlled, the Committcc recommend that the position 
regarding inventory of stores and spares may be tho­
roughtly reviewed by the Department of Coal with a 
view to identify the surplus stores. The slow movin, 
stores and spares may ,be segregated 8Ild earnest 
efforts may be made to dispose of the surplus stocks. 
The Committee would like to be apprised of the out­
come. of the efforts m;1.(je in this behalf. There is also 
need fur laying down proper norms for inventory 
holdings, While doing so the inventory holdings of 
the other washcries of the BCCL may be 1eept in 
view. 

The Committee find that considering the main 
resPonsibilities o~ the washerjes . tlte stnndard force 
for r.1l the wash-eries had been fixed in July, 1972 . 

. However, the actu.11 staff strength during the years 
1980~81 and 1982-83 has been uiuch more than the 
standard strength. The Comritittce was also in .. 
formed that according:to anO&M study conducted . 
in the washerics' standard force had been refixed at 
3071 aaainst which the actual strength was 3003. 
The Committee feel that for a realistic appraisal ot 
the manpower rcquin:mcnts tl1'~ National Produc- , 
tivity Council may b0 entrusted with a manpower 
study as agreed to !>y the CMD, BCCL. 

From the data made available to them, the Com-
mittee ftDd that incidence· of overtime in a::wO 
\\'8Sheries bas i~ from a level of 'about 12-14 
per c:cD~ of the wapi in 1972-73 to a levu of 42-50 
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per cent of the wages jn 1982 .. 83. Interestingly at bas 
been brought to Complittee's notice that on acc&unt 
of overtime payments made in the year 1979-80, two 
of the n.on-executives of the washeries had to be 
listed in the published accounts alongwillh other offi-
cers, who were earning fhove as. 36,0001- per annum. 
This discloses the extraordinary heavy pay .. 
ment of overtime allowance in the organisation. 'The 
Committee would urge that the justification for 
such high incidence of overtime payment should be 
gone into and remedial steps taken to ensure that 
the payments of wages and overtime allowance are 
commensurate with the level of ,production and pro­
duction and productivity achieved in each, washery. 
The Committee would commend this aspect of the 
study also being entrusted' to the NPC. 

The Committee find that against the total invest­
ment of Rs. 40.36 crores made in. the CCWO wash­
nes, the cumulative profit reportedly earned by the 
washeries comes to Rs. 22.90 crores at the end of 
1982·,83. This figure is cl.eady misleading inasmuch 
as it also includes the assessed value of accumulated 
middlings. l110ugh the essessed value, of the niid-, 
diipgs at th<; end of the year 1982-83 has' been shown 
in the accounts at R!i. 29.14 crores, this is only a 
national figure becaUSe at one time BCCL felt that 
ac(;''UOJuloted stocks of middlings are worth nothing. 
Obviously therefore if no vailue is assigned to the 
middli1lgs, the figure of cl.ijllUle.tive profit will get 
transformed into one of cumulative losses. The 
Committex. thus find that the IIUtll"ketabillty of mid­
dlings is c:rucifl} to the profitability of the organisa­
tion. They would await the attempts made to dill-
pose of the accumulated middlings and the value 
('caUsed. For the tuture the Committee suggest that 
on the basis of the experience gained the inventory 
ofJlliddlings should be ~y valued in order 
that the accounts may depict the true picture of 
ftDancla1r~ults of tho workin, of ~e organisation. 
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